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" APPENDIX IV [See rule 8(1)] POSSESION NOTICE

Contact No.: 9870303707, Authorized Officer: Ashutosh Kumar, Email:ashutosh.kumar@hindujahousingfinance.com Hweﬂerﬁﬂgﬁﬂgﬁtﬁ_mm? ?{‘gggls Wheseas, The undersigned being The authorized olficer o1 e UMMEED HOUSING FIANCE FYT LTD s 2 ;
PUBLIC NOTICE FOR AUCTION CUM SALE & 10 bn ancial Institubons Ac the “Securlizaion ad Reconsuchon o Financid Assels and Erfiorosenén] of Secunly inleres] (A, 200354 -I " i , Mew Dedhl- 110057,
i ; : s : : - ; ; read with rule 12 & 13 of the Debds Recovery ail 2002) and in exercise of porwers cordered under ssetion 1312} read with [nde 3] o e securly inlerest Sasant Lok, Yasant Vihar, New Delhi-
g"l{':'“:ﬂ is hereby given to the pubdic in general and in particular WE;‘ B":'m:'[""'E”.E':'ﬂnf_lcn'ﬂﬂr;ﬂj""en:s:'mﬂ'- pursuant t'}éakmir" POSSEESION Tribunal (Procedure Rule) 1383 in the matier of |{Enforcement) Rules, 2002, ssued demand noices b he Bomawen's a3 details heren under, calling upan the DEMAND MOTICE
the sacured assel mentionaed heraunder fthe Aulhonrad war of Hinduia Housing Finance Lid, undear the Secenhsabon and T respecive Bormewers 1o repay B amoond menlioned i the nolice with 8 cogis. chanes &0d expenses il ¥ eI : : ;
Reconsiruction of Financial Assets and Enfc?iement of Security Intarest Act .’-jiﬂ.‘.'lz foe :I'?a recovery of amount due fram borrower's PUBLICATION NOTICE | s sate of payment witin 53 days from the e of e recsipt of I said e Undar Section 13 (2) of the Securitiszlion and Reconstruction of Financial Assets and
drkpe e i : L4 : | 1OA No. 18172022 Date: 25 04 2073 | | The said BemowenCo-bormeen GuarantonMortgagor hasng failed 10 repay the amount. nadce 5 herety § iy Enforcement of Security Interest Act, 2002 ("Act”) read with Rule 3 of the Security
offers are invited by the undersigned in sealed covers for purchase ofimmovable property, ag described hereunder, to be sold on, as 'As o T T | the bomewerdCo-bormeeniGusranicrongagor and the public in genaral that the undersigned has taken Physical Interest (Enfercement) Rules, 2002 (“Rules").
Is Where is Basis', ‘As Is What Is Basis’ and ‘Whatever Is There |s Basis®, Particulars of which are given below - Deutsche Bank AG {Applicant) g:;ﬁ;ﬁﬂn?f];&sgﬁgﬁi s i ﬁ'ﬁé’éﬂ s o ﬂ;i::-:aa?rgrﬁuﬂ anm inder sut-secton (o] | Whersas e undarsigned being the Aulhorisad Officar of Haro Housing Financa Limitad (HHEL)
Date & Time of Auction : 09-06-2023 from 11:00 hrs. to 14:00 hrs., LE Thie BormoeeriDo I:||n'-:ra-|:|-13.1.a1'.:||||:|||'l'.!r.~|1-gagm' r.pa‘;rl rulir and :‘rﬂp:'.ﬂ'héiﬂ gﬂ'.lﬂ'?l“!'i Feriehy cautiored ol o urdar theAct and in axercaze of powars confarrad under Seclion 13 12) raad wilh Rufa 3 of tha Flulas
= Mr. Gul Mohd. dial with the propery and dealings with thepropery wil ba subjed o e change of The UNMEED HOUSTIG already issuad datailad Demand Nofices dated belaw under Secticn 132} of the Act, callingupan the
il ol 1 .. Mis R M Manufactures (Respondent) F;"::EEEF:;T “ﬁ:'?-iﬁ-; IJ:rEE?_m:n specifed fharein with lurher inleres!, cosis and Chagares fram especiie Barrower{syCo-Borower(shGuarantors) (all singularly o together referred bo “Cibligors ) Legal
: Descripti ' dafes thereon unld ful payméent e L i i # i ]
Er. Eﬁl'l'l:ﬁl'l"El"fr} ! E&Eﬂnmﬁs‘-}'l I:le-mand Hﬁtl'}e‘ DﬂtE I'lp‘tlﬂl'l I:I-f lh& lmmﬁ'l'able Earnest MD"EF Ta, The: Borrdrwer's allention & invided (o privison af sub seclion (8) af Sechian 13 af the Act, in respect of fme HE"IEII ..E!';Ii:'-'_ RE‘EIT{!SE"EEIU'FEE-] fsted hereunder, ko pay e ﬂﬂ'ﬂu?tﬁ menticned in e TESPELIne
Ho Guarantor(s) and Amaount property Deposit (EMD) DEFENDANT anailable. b raceam M shcuned a5sels Dernand Molioe's, within 60 daws from the dale ol the respactive Nolice's, 25 per datalks gran below,
(10% of RP} Mr. Gul Mohd. Prop. Mis R M Manufachures. | | D8t of # Bomowers, Cotorowers and Guaranturs, Securties, Oulstanding Duss, Demand Notce sentundee | | Coples of the said Nolicas are served by Registered Posl AD. and are available wilh the
X R P. : 3 Sachon 132} and Amguni claimed theme undes and Date of Possession b given as unier, undarsignad, and the said Oblipar|z)iLegal HainsliLegal Represantabeals), may, if they 5o desina,
1 Loan Account No. Demand Notice date: | A residential property built up on | F 3{',4?,?'3”' gn,l-l PISLE:I:I égﬂil P’;H:‘"duslﬁ" 'ﬁ'{g ” and 5 of B ot B Demand| Amaunt Dus coilect the respective copy from the undemsigned on anywarking day during nomal office hours,
UPNCUIGHALADDDO0041) 07.11.2020 Plot Mo. 42 and part of Plot No. RN, LN sy e M TR i)y : arrawer, Lo Borrowar Nafice in Rs In connaction with the above, Nolice i heraby gwven, once again, to Be sad Obligons) Legal
T F 3 '}4 T?a .” Street No, 5, Shastr Park, Seslampur, Delhi - [ GUH%F Loan Account No. Assat 0 poe ; =l ; i ; :
1. Mr. Ashok, Plot No. 42, Khasra No. 522, |Rs. 24,55,492/.| 421, consisting Khasra No. 522,} < 3,08,713.1/= | |-/ mount i e B ) I e L [opciie
, Gh - i ani 1 {6 Twenh-Five| area measuring 185 sq. yds. e ; 1.| Lisha Dew Wio Ragpath Sonkar | All that part and  parcel of | 10-Fab- | Ra.720 50500 ROGcalE. Ihe amaunts indicalac Nensin Desow AQEMSL iNer Tespacive names., ingethar wi Br
31;? ELDT.IEI:S ?’aat?:n uzlsh:-; E;rllﬁ ll;?g I:L?IFEE.E F :ﬁn FYFIT:: 154.68 sq. mls?Eunu ":!!hzr. Loni Whereas the above named applicant{s} has (Borrawar] ' Property of Rasidential Plot EDEEE {Rupeas Saven interest as detalied below from the respecive dales mentianed below in column (d) Bl the date of
Gh ; bad-UP. Alse at: House Mo. 42 |Thousand HE Ghaziabad. Bourided: as > Harh -  have instituted a case for recovery of Rs. Rajnath Sonkar Sio Chandra | Measuring Area 100 5q.yus Lakhs Twenty payment and ! or realisation. read with the loan agreement and other documenisiwniings, ¥ any,
araoa0-L . AR G- TIOUEe. 0. 4o 1 Do Uusang  Lodr il ! 22 51,543.34- (Rupee Twenty Two Lakh Fifty Shakhar Soniar (Co-borower) | Or 8361 Sq.mirs. Comprised Thousand Exght execuled by the said Oblgor(s). As security for due repaymant of the loan, the following Secured
Sanu Vihar, Vill-Loni Pargana, Ghazisbad- | Hundred and Minety| Read 13 fL wide, South - Plot of P _ Balh abave Residing at: B-C 100, | in Khasra No.79, Situaled at Hundrad Five Assalls) have been morlgapad to HHFL by the said Obligar|s) respactivaly.
: One Th d Five Hundred Farty Three and rd
01102 Two Only) as on|other, East- Road 20 ft. wide, West- ne Thousand Five Hundred Forty Three anc Deepak Vinar, Khora Colony, Khara | Milage Jal Pura, Pargana & RIS Onity) Vim : i
30102020 Plot No. 44 paisa Thirty Four Only) sgainstyou and where as i hazishad-201308 Tehsd Dacei, District: Gautam JSEWl ¢ o inparast i e of (kdgoriak- | ot Dutstanding £ o
2. Poonam, House No. 1, Ansar Vihar, Loni | =44-14- : ST T - ; ins . M ; . Account Legal Helrs)/Legal Dues (Rs, Demand Notice
; has bean shawn o fie seSsfaction of the Tribunal LAN. Mo, LXGHZ0z919.200004712 | Buddh Magar. Boundaries: froen the date of 4 ! iLeg !
Dehal Ghaziabad, Uttar Pradesh-201102 that, it is not possible ta ssrve you in the crdinary Losti aareement Disfe: 2002010 Eﬁ'ﬂ -FR?S’H |1ﬂ;'f|'_ljll':: '-'f'*;ﬁ 1 11 Fab 2023, No. Reprasantative(s as on below date” | Date of NPA
I . - s aal, i - ] . 1 " " f. 3 -

1. Last Date of Submission of Sealed Bid/Offer in the prescribed tender forms along with EMD and KYC is 08.06.2023 between 10:00 | | way therefare, this nofice is given by adverisament Loan Amaunt: Rs.10.00 000- | pisharchand. South.. Reet Plo HHFDELHOU12000001T23 | AFSAR AL, Rs. 10.60.841-as | 26-Apr-2023
AM fo 4:00 PM. at the Regional Office F-8, Mahalaxmi Metro Tower, Sector-4, Vaishali, Ghaziabad-201010. Tenders that are not| | direcing you fo make appearance in the Tribunal of Seller SHAMEEM BANC on 18-Apr-2023 {19-Apr-2023
filled up or tenders received bayond last date will be considered as invalid tender and shall accordingly be rejectad. Mo interest shall | |on 200072023 At10:30 A M. Place: Gurugram, Reryass “Autharised Officer [Mr. Gaurav Trigathi) Description of the Secured Assets/Immovable Properties! Mortgaged Properties: First Flooe
b paid on tha EMD. Take Notice that in default of yoyr| Do 2042023 Ummeed Housing Finance Pvtitd, Mobile- 9311329550 withaut roct rights area measuring 66 5q. Yards. L2 55.18 sg. Mans bt on plot no. A-4, Khasra No.

1591 B, shuated at Sai Upwan Yilage Yuswlpur, Chaksavari Pargana & Tehsil- Diadri, District Gavtam
Budh Nagar, Utlar Pradash consisling of bva badragem. ane deawing ream, ane kilchen |, baa baibal-
bathroom and baloony. Morth East: Fiat Mo, A-3, Narth West Road 26ft. Soufh East Sodety Wall
Sowth West FlotMo. A5

HHFMEPHOUZ1003018 166

Date of Opaning of the Bid/Offiar (Auction Date) for Proparty is 09.06.2023 at the above-mantionad ragional office addrass at 11:00
AM, The tender will be openad i the presence of the Autharized Officer,

3. Date of Inspection of the Immovable Property is on 05.06.2023 between 11:00 AMto 5:00 PM.

Further interest will be charged as applicable, a5 per the Loan Agreement on the amount outstanding in the notice and mcidental
expenses, costs, efc., isdue and payable fill its reslizadion

The motice 15 hereby given to the Barroweris and Co-Bonowen's to remain present personally a1 the tme of sale and they can bring
fhe intending baversipurchasers for purchasing the immovable property as described herein above, as per the particulars of Terms
and Conditiong of Sale.

appearance on the day before the
menfioned, the case will be heard and
determined in your absence

All the matters will be taken up through
video Conferencing and for that purpose:-
(i} &ll the Advocates/Litigants zhall
download the "Cisco Webex"
applicationisollware:

(i} “Meating 10" and Password for tha

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

. KAILASH CHAND Rs. 16,55 857/- a5 5-Apr-2021
EHARMA, PRABHA on 18-Apr-2023 (6-Apr-2023
Description of the Secured Assetsimmovable Properties! Mortgaged Properties: Fiat ho, 3F-
[, M_LG. on Secand Floar wih roal nghl (LHS Back Sida), consisling of oné drawing/dining ream,
tweo-hedroam, e toilet, one kichan and ans baleony, covered ares measuning 500 50, Fti, E46.45

FOR THE ATTENTION OF THE CREDITORS OF

SATNAM GLOBAL INFRAPROJECTS LIMITED

6. The detail terms and conditions of the auction sake are incorporated in the prescribed tander form. Tender forme are available at the ol 5. Mirs budlt-on residential Fol No. D-8/9, situated at D.L.F Ankur Vinar, in the arsa of Village Lonl,
abave-mentioned Regional offica dale of hearing qua cases 1o be taken by o ) ) RELEVANT PARTICULARS Fargana & Tehsi Lari, District Ghaziabad. U.P-201102. Morth: Ciher Praparty, Easl: Plot Mo, D-813,
: i, . : . . " 1 idi icar’ Registr: 1. South: Road & mir, West Plot Mo, 0811
7. Theimmovable property will be sold to the highest bidder. However, the Authorized Officer reserves the absolute discration to aliow :_E"ELH?E:@:&?“'“’- _Hﬁﬁl':“lrsﬁf"égﬁ ; Name _'i'f EUFF?H*'E Debtor e TS s s
interse bidding, if tgeamed necassary. The Property as mentioned will not be sold below Resarve Price E:rr::u;;-;l Fm'l;“'; ;”' iﬁ:m iy L "_hmmmm_ﬂ sin i i : ' S r-t.ﬂ.i-ln cecgl :-%11ELAQ?-§|::EES fﬁﬂ:p.- 3
8, HHFL (HINDUJA HOUSING FINANCE LIMITED) s not responsible for any liabilities whatsosver pending upon the property as| [ AL : i by ot iy Lasrats Dokt | ROE-Ufi s . : S
nianed b The Fropery shall be auctionad on ‘As |s Where |s Basis' 'As s What [s Basis' and 'Whatever Is Thare I Basis' {iii} In any exigency qua lhat the incorporated | registared Description of the Secured AssetsTmmovable Propertiesi Mortgaged Properties: Rasidantial
il E. sl s o by e S L VAN e s d.' . ‘rl’ R A Advocatel/Litigants can conlact the| |4 [Corporate Idantty Mo, Limiled Liabiity | UT4ES9DL198TPLCO26540 Flat Mo.-sf-3, Second Floor, Rear RHS. wilh roof rights, anea admeasurning 493 sg ft Le 45,79 5q
8, The Tolal Loan Cuistanding amount is nof the loan foreclosure amount. All other charges (If any) shall be calculated at the time of concermedofficial at Ph, Mo, 23748478, |cientificafion Mo of Corparate Dehlor milr., buiti-up on Plot Mo, A-139, out of Khasra No. 347, siluated at Residential Calony Rail Vihar, in
segdSerhain : ; Given under my hand and seal of the Tribunal | | 5. |Address of the Regd. Off: PiotNo. 272, FIE Industrial Area, Patparganj Dethi-110092 'hl'}"""a"’e Sadullabad, Pargana & Tehsil Loni, Distt. Ghaziabad. U.p.-201102. North: Road 30 F.
10, The Demand Draft should be made in favor of “HINDUJA HOUSING FINANCE LIMITED" payable at Ghaziabad . this the 25th day of April 2023 registered offica and | Address other than Regd. Office: 1. F -54, Chambal Industrial Area, Kota, '-"'- Hi?fﬂﬂ%ﬁ;ﬂfﬂ S-:.ﬂhF'xnlidu_ Ei"ﬂ"ﬁp@.ﬂf‘ “i _1_3:!1 .f: _!_3_13.#1&5 |
For further details, contact the Authonzed Officer, atthe abovementioned Office address By Order of the Tribunal 5'3'3'[“3' ”f{;ﬂté’[{lmﬁ"ﬁ': Rajasthan-324003 2, B-8G, MIDC, Bulibor Industrial Area, Nagpur HHFNSPHOU1S000005515 | SAURABH KUMAR, Rs. 1487977 as | Z5-Apr-2023
7 5 Qrpard I | Maharashira- 441122 3, A-d Sector- 57, Moida, L P - 201301 ABHLIEET KLIMAR 18-Agr-2023
Dated : 28-04-2023, Place : New Delhi Mr. Ashutosh Kumar, Authorised Officer, HINDUJA HOUSING FINANCE LIMITED Assistant Registrar, DRT-II, DELHI. e : £.5h . HMEELILNR on 18-Apr-20 09-Apr-2023
L f. | mschianicy: commencamant dase in 26h April, 2023 (Order received an 27th Ao, 2023) Description of the Secured Assetsimmovable Properties/ Mortgaged Properties: Resicential
__|respect of Camporate Dabior ! ; Flat Mo.-FF-2 & 3, Fart Floor, MIG withou? roof righls, corsesting of bwo bedrooms, one drawing
INTEGRA ESSENTIA LIMITED 7. |Esfimated date of dosure of insclvency | 23rd Owtobes, 2023 room, one kitchan, one bathroom and a balcony, having ares admeasuring 65 sq wds. |.e 54,34 5q
(Formery known as Integra Garments & Textiles Limited) rascllAion process Mir., Busit-up on Plot Mo, B=61, Out OF Khasra Mo, 237, Situated by The Wilage Sadullabad, Pargana
CIM: LT4110DL200TPLCI9623E &. |Mama and Regislralion nurber of e i Tehsd Loni, Distt. Ghaziabad, Uttar Pradesh- 207902, MNorth: Road 25 ft. Wide, East Other's
REGD OFF: 902, Gth Floor, Aggarwal Cyber Plaza-1, Metaji Subhash Place, Mew I:Il||'|iI Marth West, D'qlhi,-'l'll'.]'ﬂ}l, India ||'|$|:i-.||::'||:5' pql:fesspﬂa'al:hng A% Irylefiim R’Eﬂ- Hn::l'ﬂﬂ-lﬂpﬁ-m 1P-POMEEH1T-2 BH14583 PTIIIEETI}' Snuthe Ofher's P‘rg;er,‘:,- West Road 25, wide
STATEMENT OF AUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED 315T MARCH 2023 Resoluton Professiona AFA Valid Upto: 27-N0w-23 : s AR el e TP TG R
FIGURES IN LAKHS EXCEPT SHARE DATA : ?ﬁ,ﬁuﬁm'é :';*ﬁ;;ﬁ.‘*j,%“'gﬁ?u f‘d"t’rﬁ" C-50, 3nd FE;"— ﬁf“f‘ '5;2’;""""'--.-' HHFNSPLAP22000019730 | MISHA GIRI on 18-Apr-2023 06-Ape-2023
@5 18] N ne Centre, Janak Cinema Complex, Janak Puri, =
Consolidated Figures Standalone Figures 4  New Delhi-10058 Email: caarkadvisors in Description of the Secured Assetsimmovable Propertios) Mortgaged Properties: All pieca
Year Year Year Year - = r gnd parcals of rasidential plot bearing no.-13-A. Block-F, area measuring 31.77 28 5q. Mis., having
: Quarter Ended Quarter Ended Adidress » G0, 3rd Floor, C-Blog iy . . e
:: Particulars i Encled Ended i Ensled Ended L L:::llneapnfgsrfz-:arr::lhﬂhtf Ilfl:'?n'nm -'&gflz'?iang‘i:ﬁtu.iﬁﬂ Eﬂwnlgmﬁx‘n;ﬂﬁrgmlim’ Floor-2, Khasra Mo, 19725 silsated i an unauthonized colany of Vikas Magar, Vilage- Hastsal, Litam
; 31-Mar-23 | 31-Dec-22 | 31-Mar-22 | 31-Mar-23 | 31-Mar-22 | 31-Mar-23 | 31-Dec-22 | 31-Mar-22 | 31-Mar-23 | 31-Mar-22 Resalution Professional ;E'ﬁﬂlE'-h"-‘l‘I 52 E-mail: IFI Eérnam@-gmal} com Nil.gar Waw Dalhi-110055, HE;H Mo, 1215, GIS ID Mo. of Geos- Coordinates Fia
Audited | Unaudited | Audited | Audited | Audited | Audited | Unaudited | Audited | Audited | Audited e — Frnma. e - DDAIGIS/S062020010835/71505. Praperty Bounded By: East Property N, F-13, West: Partion
Total Income (1) 6.809.67| 620347 5018.65| 2455015 6.860.62| 6.809.67| 6.203.47) 5018.65| 2455015 6ee082| [oro o e R R A,Fﬁtah.e O et Hnac Sea oottt Ropeor bt
2 | Total Expenses (2) 6,571.95| 599221 496430| 23,83265| 6,751.98| 6,571.95| 599221 4,96430| 23,83265| 6,751.98 : "fsul};sacﬁ:lnl'ﬁﬁ'r:-"s-e'ﬂ:;-?1 it vl HHFNSPHOU SIDHARTH SOM OF BHAGMAL. | Rs.B25B3d-as | 26-Ape-2023
; ; 1 4 ik e iy 21000013850 KERISHAMA WIFE OF BHAGMAL on 18-Apr-2003 (6-Ap-123
3 | Profit Before Exceptional ltems 237.72 21126 54,35 717.50 108.84 237.72 211.26 54.35 717.50 108.84 bythe Interim Resclution Professional | I _on pr-E3 |
and Tax (1-2) . 19| Names of irscivency orofessionals banifed | Mot Ancliea Description of the Secured Assets/immovable Properties/ Mortgaged Properties: Rasicential
4 | Exceptional ftems (5,50} g . S50 Pl cersab L mmtemen-epd st G pplicatie Flat No. UGF-03, Upper Ground Flooe Rear Side withou! Roaf Right, Built-on Plet No. A-2, ot of
5 | Share in Profit (Loss) In AssoCiate (1753} 12585 | 620 nadass (firea names for aach class) | HhP__c.ra Mo, 211, area admeaasuring 306 5, F1, e 23.4135;1 .F.'Irrs. situztad at Rail Yihar Awas Samili
Entity accounted for Using Equity 14 {a) Relevant farms and (&) Weblink: hifps:iitai govinlenhomeaidawnioads I;r'mlﬂi.j ?'IQ?PE?EJIIHEEEU'NPJJEE %:IE][I;IEE Ij..IT' DI'ESU'EP"?WIH:}ED:U.,‘ Liﬂ.uil:r::];shr.:um'qﬁ
Wil e | Pﬂﬁﬁ'.ﬁd‘jcm Eflij:l-',C'E-I':l'::i’l. Eﬂ“rl'lﬂ'lrj' ':‘B"lre. II:IL'I'IEETEE- D DL A~ INOMNE mod e, £35 Wl T A-o i i T s
& | Profit/ (Loss) Before Tax (5-6+7) 225.69| 223.81| 5435 723.70| 108.84| 243.22| 21126 5435| 717.50| 108.84 {b) Dtals of autharized representatives | Janak Cinema Complex. Janak Pur, New Dehi- 110055, | WWest Plota, A-1 |
7 | Total Tax Expense (i+ii} 5703 - 0.0 57.03 0.01 57.03 - 0.01 57.03 0.0 afa dvaable al () NotAgplicable HHFLAXHOU | ROHIT MAGPAL, KAMLESH Rs 86,37.624) a5 | 27-Ape-2023
8 | Profit/{Loss) from continuing 168.66| 22381  54.34| 66667 10883| 18620 21126 5434| 660.48|  108.83| | Nalioe s heredyqiven thal he National Compary Law Tribunal, New Delhi Bench (Count VI has ordered | | 220000cedTl | WIFE OF RAMEUMAR NAGPAL | on 17Aar2023 | 07-Apr-2023
aperations (8-9) | the commancermenl of a corporale mselvency rascluSion process ol Bie Satnam Global Infraprojects Description of the Secured Assetsimmovable Properties Morigaged Properties: Enire
9 | Profit/{Loss) for the period 168.66 223.81 f 54,34 666,67 108.83 186.20 211.26 54,34 660,48 108.83 Limitad on 2&th April, 2023, Second Flmrmmwtmnfrlmts.pmpeﬂy bearing nu.??.meas._-mg 1753 'fds. Block - O E.-_au:mr-
(10+13) The crediloes of Satnam Global Infraprojects Limited are henaby calied upan fo subenit heir claims with | | B, Dwarka Residantal Schema Dwarka. New Dalh — 110075 with comman rights la usa Ihe it and
10 | Total Comprehensive Income for 16866 22381 TEr GEE.GT 108 53 18620 21126 5434 G048 10E.63 praoi o ar bafore: 10th May 2023 to the interim resciution professiona af the addrass mentianed against z2 Vo undivided share in the parking area of stitiground flcar, Bounded by Worth; Plog No, 108,
12 | Paid up equity share capital 16R 66 22381 54 34 GGEGT 108 B3 457033 457033 1,089.97 457033 108997 The financial creditors shall submil their claims with proaf oy eleciranic means anly. & ather gredilors may “with furtherimterast, additionsl Inferest atthe rate as mora perticularly siatad in respective Damand
(Face value of the share) | submitthe caims with proafin person, by pastor by efeciionic maans. Motice date mentonad sbove, incidental expensas, cests, charges elc incumed §l the dete of
13 | Earnings per Equity Share Q.04 0.05 | 0.05 0.1s 0.10 0.04 {05 | 0.05 0.14 0.10 A firancial creditor belonging b a class, as listad against the anfry No. 12 shal indicata #s chaica af payment andior realization. If the said Oibligar(s) shat fall to make payment 10 HHFL a3 aforesaid
Hotes: aufhorisad rapresentative from amang the heas msalvancy professaonals listed against entry No. 13 40 acl then HHFL shall proceed againsl the above Secured Asset(s)fmmovable Property(ies) under
: 5 gulhars=sd Exliveaf#e o oy class]in Famrn CA- HatApahcable. Sechian 1344 ) ol tha said Actard Lha icable Fukes entiredy al tha nek of 1ha said ObligarshiLegal
1 The Consaolidated financial results of the company have been prepared in accordance with Ind AS prescribed under Section 133 of the Companies Act 2013 (the ;q':;ﬂ:"- r::::era ":I:;:ad.E 4 l:fi&nf .I :asﬂizpllznﬂ-nm; ¥ I"'_Fﬂ o Heinls)Lagal Ejep'agml:aliuﬂs.]asmaipl'smstg and |:|:|r|5.a[;|_|;'||:95_ P
Act) read with the relevant rules thereunder and in terms of Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015, NS 0 TSRO pria N penalties. ) o Pt : : |
Hikiniah Kiwiar kosaral e Resnlibon Prfssingl The said Obigor(siLegal Heinls)Legal Representative(s) are prohibited under the said Act fo
2 The above Audited Financial results have been reviewed and recommended by the Audit Committee and approved by the Board of Directors at their meeting at R ! ration Mo. - IEﬂg IPA, I:;I:I1'IF' POORAGI2017-2018/11483 transfer the aforesaid Secured Asselisyimmovabie Property, whether by way of sale, lease or
the corporate office held on April 27, 2023, The Statutory Auditor of the Company has carried out an audit of the abowve Financial Results of the Company for the Egisiration NO. . ' eyl B, il alberwise withoul the oror wiltan consent of HHEL. &y person whe conliavanas or abets
i i i i i i i Address: 60, dnd Floor, C-Block Community Cendre, Janak Cinema Complex 2 !
quar_'l:&r and financial year ended March 31, 2023 in term of the Regulation 33 of the SEBI (LODR) Regulations, 2015 and have issued an unmodified Independent : : ) . ¥ WIE, Jar ] . [ ol canfravenian of the provisians of the Act or Rules made thereurder shall be liable far imprisanment
Auditor’s Report thereon, Date ; 29.04.2023 Janak Puri, New Delhi-1100:58 Email : ca@arkadvisors.in andior panalty as provided under the Act.
by Order of Board Place: New Delhi AFA No.: AATM14B302/2711 23104928 | Valid Upto: 27-Noy-23) Date: 29-Apr-2021 Sdl- Aushornisad Offcar,
For Integra Essentia Limited Place; DehiMCR For Haro Housing Financa Limited
Sd/f-
Vishesh Gupta
Place: Delhi Managing Directar
Date; April 27, 2023 DIM: MD255689

DUJA HOUSING FINANCE LIMITED

Corporate Office: Mo, 167-16%, Znd Fleor, Anna Salai, Saidapet, Chennai-G00015.
, Mahalaxmi Metro Tower, Sector-4, Vaishali, Ghaziabad-201010

Gontact No.: 3870303707, Authorized Officer: Ashutosh Kumar, Email:ashutosh.kumar@hindujahousingfinance.com

PUBLIC NOTICE FOR AUCTION CUM SALE

Motice is hereby given to the public in general and i particular to the Borrower(s] and Co-Borrower| 2} that pursuant 1o taking possession
of the secured asset mentioned hersunder by the Authorzed Officer of Hinduja Housing Finance Lid. under the Securitisation and
Reconstruction of Financial Assats and Enforcement of Securty Interast Act, 2002 for the recovery of amaunt dua from barmowan's,

: ) HIN

Regional Offica: F-B

Is Where |s Basis’, “As |s What |s Basis' and “Whatever |s There Is Basis', Particulars of which are given below:-

offiars are invited by the undarsigned in sealed covers for purchasa of immaovable property. as dascribed hereundar, tobe sold on, a5 ‘As |

Date & Time of Auction : 09-06-2023 from 11:00 hrs. to 14:00 hrs. " ” t:?SEE..:EﬂéHE?:;H RESERVED PRicg|?) Date & Timefor | poraiis of | Branch Address
_ ‘| Branch IName of Address EMD 10% Inspection of Authorised
Resans rice 1) Me: Borrower/Guarantor Details of Properties NOTICE DATE | ' 2 BID | property HHenae
Sr| Borrower(s) ! Co-Borroweris)/ Demand Motice Date | Description of the Immovable Earnest Money & OUTSTANDING '”:":SL"E;"T B) Date & Time of officer
Mo Guarantor(s) and Amount property Deposit (EMD) AMOUNT E-Auction
{10% of RP) 1 |Branch: Shastrinagar ANl that part and parcel of the residential property| 24.06.2021 Rs. 84.10.000/-
1 y B ¥ % Borrowers: Mis Biddhilsituated at Plot No, 17 at Khasra Mo, 260, 261, 262 & 97 102021 -
(Loan Account No. Demand Notice date: | A hullt_ up Ground Floor, without | ¥ 28 00,000/- Enterprises. Prop. Sri Avdhesh | 263 situated at Sai Nagar, Near Jagriti Vihar Extansion, . AD. Rs. 841,000/
DL/INCU/GHAU/AD00000161) 28.09.2020 roof rights, upto the extend of Sharma Sfo Prem Narayan | REvEnue Vilage Saraikazi, Pargana, Tehsd & District mount due as Rs. 50.000/-
1. Mrs. Nirmal Rani, B-2722, Block-B, |Rs. 34,87,866/- (Rs|ceiling level, area measuring 100| ¥ 2,80,000/- Sharma, K.212282.  Shastri|Meert UP, Area 204.45 sq mir. (in the name of S Demand Notice: |
Ground Floor, Bhajanpura, Mear Littie | Thity Four Lac Eighty| 9. yds. Le., 83.61 sq. mts. Qut of Nagar, Meendt, U.P. 250002 ﬂ""f‘ fvhtﬂr_ma:-}rewsﬁf;éﬂ;n [LT%HIIJTEE&EUE}EFE';:;H; EE?:E.M; ‘4‘;&- "UCO Bank, 1S-194,
Champ Public School, East Delhi, East|Seven thousand Six :hﬂ%fﬂ No. ;'Fzﬁ;;;ﬂﬂrﬂ ﬁ"EPEIEI{ Guarantor: Smt. Vimla Sharma | ac. East. Piot No. 36, West. Remaining part of Plot no|  plus interest & NEAR PVS MALL,
Delni, Wear Litle Champ Public School, | Hundred and Sidy Six | Reanng no. Je1 &y AV o L Rio K-2/2282, Shastri Magar. |17 thereafter plot no 16, Morth- Colony road 30 ft. wide,| Other charges SHASTRI NAGAR,
Metro, Bhajanpura, Delhi, India — 110096, | only)ason30.08.2020 |no. 13, Bhajanpura, liaga Meerut UP- 250002, South- Boundary of colony thereafter land of others. MEERUT, UP. Phn.
&iLﬂt Gall No. 14, Bhajanpura, C-322 E’E‘"T:ra‘ {_:Ertqh'nh' .”::?155:'1} 2.| Branch: Shastrinagar Meerut |All that part & parcel of vacant land, measuring area|  17.05.2018 Rs. 28,50,000/- a2 -CA0A0EE
East Delhi, Near PNB Bank, Bhajanpura, Fm““r'; Sﬂﬂm- Gf'l_ W, w‘?‘dfs Borrower: Mis Salman Traders (825 sq. mis of Khasra No 749 Mi situated at Vilage | 01.08.2019 | me. 2 85.000/- f@T":" ',':“E".“
Lelhi- 110053 P UMY = ) e, Prop.- Mr Imram, Rio 580, Shyam |Alipur Jijmana, Near Rizwan Dairy, Hapur Road, sl e cobank.co.in®
2. Mr. Anand, Gali No. 14 Bhajanpura, C East - Other's Properly, Weel - MNagar, Pillokheri Road, Meerul- | Mearut, Uttar Pradesh in the name of Smt Ishrat ﬁmuu;’f}?ue = Rs. 25,000/
322, East Defhi- 110053 Other's Property 250002. Guarantor: Mrs Ishrat |W/o Mohd Chand duly registered in the office| pamand Notice:
: | e = : Y e = - r Jahan Wio Mohd Chand Rio H. |of Sub — Registrar, Meerut at Sr No. 5892, dated |2 &0 37 920,35
oan Account No. &man ce date: | Built up first floor without ro 56.00.000/- no, 438, Shyam Magar, Pillokheri |31.08.2017 Boundaries- Morth: Land of Kallu Southz| ¢ 0 0
UPINCU/GHAL/ADDDD00244) 20.09.2021 rights, Khasra no 353, bearing o Road, Meenst-250002 Rasta 32 Feet wide East Plot of Smt Ishrat West: Fg%i;”;ﬁ;;ﬁ
1, Mr. Amarjit Kumar, Khasra No. 353 C |Rs. 57,26,361/.|part of property no. c-529, in the | ¥ 5,60,000/- Land of Kallu,
529 First Floor Gali 25, Bhajanpura, Delhi - | (Rupees Fifty Seven|Abadi of C block, gali no. 25, 3 gr.ﬂr.tn.h.:..h::.m iﬁl.lﬂn&1$wl ;J,'n :hrTE part Enﬂ ;:-arlrﬁ} af Ftlne nmf:mw m;ne name of | 04.09.2021 Rs. 11,98,000/-
; R Te . 1 BI'IE ANDUFS. ”lﬂ 3 Ehahdara- QIToOWEer: rs aen anyva ] BNU AQandys !o Fawwan kumar Jan#iad COmns
110053 Also at: B-102, Sangam Binar, [Lac Twenty Six|Bhajanpura, Waga | Wio Pawan Kumar Agarwal & M. |-5ling of residential fat on ground floor area measuring |— - 2021 | Rs.1,19.8001- | . o 1o 4 2053
Maharishi Garden - 201001 Thousand Three|Delhi area admeasuring 300 sq. P i 5 | S/o Shiv |50-37 Sq. ML, bearing private no. 4, constructed on part| Amount due as Rs. 10,000/ sl il bl
2. Rajni, B-102, Sangam Park, Maharehi | Hundred and Sixty One | yards, Bounded as: North - Other's o e ol Bl opg |of plot no. ©-79, C-80 & C-781, consisting of khasra per FEEE ! between 10 am
Gardan - 110094 only)ason 30.07.2021 | Property, South - Other's Property, s atng Lok Delhi Road |0e- 2113, 2114 & 204 situsted at Pratap Vihar, Delhi| Demand Notice: o5
East - Mhar's Proparty, West - Gall MEFW‘T EEDDGE' S n ol Road, Meerul, Particulars of tile Deed: Sr. No.- 8596 |Rs. 10,08,684.28 pm Ms ;umir'na
i e = * |dated 02.08_2016 registerad at Sub Registirar-dll, Meerut| nlus interest & arg
15Ft Wide Sanjay Kumar Sio Afar Singh, | Bounded As: Morth- Fiat private no. 3 & common passage pmher charges B Auetion: O Loviact:
1. Last Date of Submission of Sealed Bid'Offer in the prescribed tender forms along with EMD and KYC is 08.06,2023 between 10:00 B46/4/4, Sector 1, Madhavpuram, | & stairs Soulh- Property of Saraswali Lok Colony East- : 24.05.2023 TOOTEZ5649
P L
AM to 4:00 PM. at the Regional Office F-8, Mahalaxmi Metro Tower, Sector-4, Vaishali, Ghaziabad-201010. Tenders that are not Ram Leela Ground. Meerut, T‘F‘} no. C-81 West- Common Passage thereafier Rasia between 01:00 pm
filled up or tenders received beyond last date will be conssderad as mvalid tender and shall accordingly be rejected, No interast shall UP-25000:2 £ TRBL Y e : :
be paid on the EMD. 4 | Branch: Meeriit College, Meerut |All that Part and parcel of Residential Flat bearing 26.10.2021 Rs. 10,26,000/- to 05:00 pm
2. Date of Opening of the Bid/Offer (Auction Date) for Property is 09.06.2023 5t the above-mentioned regional office address at 1100 | Borrowers: Mr. Anuj Bhardwaj |Pvt No 26, 3rd floor at Plot no. C-79, C-80 & C-78] 01 01.2022 | Rs. 1.02.6001- "JCO Bank
AM. The tender will be opened in the presence of the Authorized Officer Slo Sh. Naipal Sharma Rio Flat |1 (part of} consisting khasra no 2113, 2114 & 294, —r -0 e Meerut Calleas 81
3. Date of Inspection of the immovablz Property is on 05.06.2023 between 11:00 AMto 5:00 PM. Mo, 26, Plot fio. C-78, C-60. |1 Yk TR, Shenr Seraanl ok e e per R HL DO e i
4. Further inferest will be charged as applicable, as per the Loan Agreement on the amount outstanding in the nofice and incidental | C-rafl(part of) Pratap: Mhan | e 6 . Srrt At pra a1 | Damand Notice: Mearit [tar Braduaty
EXpEnses, costs, ete., is due and payabile tillits realization. Delhi Road, Vill- Noor Nagar, 52.",( ééeﬁpﬁgﬂmﬁnﬁﬂﬂ Seﬂguhﬂ _Eaéggaéaﬂgﬂ Re. 11,10,409.68 250001
5. The nofice is hereby given to the Borrower/s and Co-Bommower!s fo remain present personally at the fime of sale and they can bring | "S""E'E"'”L'EE'D':":"‘.' Guarantor &1 T ranistarad with Sub  Recistrariil.| PUS interest & sriallid neasl
- - : - - : i hri Jitendra Singh Sfo Yashpal |2~-=- o GISHETL | sther charges ’
the ml:e.-'-:hr_'ng buyerspurchasers for purchasing the immavable property as descrbed herain above, as per the particulars of Terms | Singh 1027/5. Sactor 1. Meerut. Bounded As: Morth- Common  wall fiucobank.co.in”
and Condilions of Sale Madhavpuram, Meerut- 250002 thereafter Common Passage & Stairs, South-
6. The detail terms and conditions of the auction sale are inconparated in the prascribed tander form, Tender forms are available at tha Common wall thereafter  Flat  No. 27, Easl-
above-mentioned Regional office. Common wall thereafter Piot No. C-8081, Wesi-
7. Thaimmovable propery will be sold to the highest bidder. However, the Authorized Officer reserves the absalute descration 1o allow | Commaon wall thereafter Common Passage & Stairs.
inter se bidding, if deemead necessary. The Property 25 mentioned will not be sold below Resene Price. § | Branch: Meerut College, Mearut | All that part and patcel_nf the property in the name 4002029 Rs. 12,42,000/-
8. HHFL (HINDUJA HOUSING FINANCE LIMITED) is not respansible for any labilities whatsoever pending upon the property as | Borrowers: Mr. Kuldeep Rastogi |of Mr. Kuldeep Rastogi Sio Kishan Chand Rastogi | 12 91 2021 Rs. 1,24,200/-
mentioned above. The Property shall be auctioned on ‘As Is Where |s Basis”, 'As Is What |s Basis' and Whataver |s There |5 Basis” Sio Kishan Chand Rastogi|consisting of A residential flal area measuring = oo
9. The Total Loan Outstanding amount is not the Ioan foreclosure amount. All other charges (if any) shall be calculated at the time of | ?f:éﬁﬁhl.} Fgfm 3%336 fﬁﬂif::utﬁ fﬁn::rfé'lﬂ;“zﬂﬂ';j{'g [ﬂg'f'L:l' :iargl-;%rg HEE-;EU HE E per Re. 10,000)-
n fﬁs”m””m'm“' . ] . . 250004 Address 2- Flat No. 23, |78/ consisting khasra no 2113, 2114 & 294, gt | Demand Nolice:
.The Demand Draft should be made in favor of “"HINDUJA HOUSING FINANCE LIMITED" payable at Ghaziabad . 2nd fioor, Plot no G-79, C-B0 & |Pratap Vihar, Vill- Noor nagar, Delhi Road, Mesrut Rs. 11,23,333.16
For further details, contact the Authorized Officer, at the abovementioned Offics address, .78/ Prata 1 ; ¥ : plus intarest &
- : p Vhar, Yill- Noor |- 250001, Particulars of tithe Dead Sr. No.-2282
; : . other charges
Dated : 26-04-2023, Place . New Delhi Mr. Ashutosh Kumar, Authorised Officer, HINDUJA HOUSING FINANCE LIMITED Nagar, Delhi Read, Meerut- |dated 31.03.2017 registered at Sub Registrar- [, 2
250001. Guarantor: 1. Rahul |Meerut. Bounded As:MNorth- Comman passage &
Dhawan /o Yogesh Dhawan |stair South- Flal no 22 East- common passage
Address 1: Hno 385720C-A, New |and stairs and 12 ft wide road on ground Floor
\ (] ] Dev Puri, Meerut-250002. |West- Plot na C-78.
\\ Address 2: Flat no 20, Znd foor, Plot no C-78, C-80 & C-T8M, Pratap Vihar, Vill-
Moor Magar, Delhi Road, Maenut - 250001

=

V45

Call : 0120-6651214

finan::iie.. ep‘ .in

Zonal Office : Krishna Plaza, C-2/6, D-Block,

Ganga Nagar, Mawana Road. Meerut- 250 001 (U.P.), E-AUC-I-'[ON SALE NO—I—ICE .

PUBLIC NOTICE FOR E-AUCTION FOR SALE OF ASSETS UNDER THE SECURITIZATION & RECONSTRUCTION OF
FINANCIAL ASSETS & ENFORCEMENT OF SECURITY INTEREST ACT. 2002,
Date of E-Auction 24.05.2023 from 01:00 pm to 05:00 pm

Sale of Immovable Propertyfies mortgaged to Bank under Securitization and Reconstruction of Financial assets and Enforcement of Security Interest Act, 2002 (No, 54 of 2002 ) whereas, the
Authorizad Officer of UCO BANK had lakan Possession of the following propertyfies pursuant o the notics issued undar Sac 13(2) of the Securilization and Reconstruction of Financial assels
and Enforcement of Security Interest Act. 2002 in the following loan accounts with right (o sell the same on "AS 1S WHERE 1S BASIS and AS 1S WHAT IS BASIS & WHATEVER THERE 15
BASIS & WITHOUT RECOURSE BASIS" for raalization af Bank's dues plus interest as delailed heraunder and whereas consequant upan failure to repay the dues, the undersignad in
exercise of power conferred under Section 13 (4) of the said Act, proposes torealize the Bank's dues by sale of the said property/ies. The sale will be done by the undersigned through e-auction

platiorm provided at the website hittps:/ibapi.in, DESCRIPTION OF IMMOVABLE / MOVABLE PROPERTY

UCO Bank

TERMS & CONDITIONS: 1., The e-Auction is being heid on “AS IS WHERE 15 and "AS IS WHAT IS BASIS". 2) . For defails of property, Term and Conditions interested bidders must visii
Website https:/fibapi.in. 2. Bidders have to visit website https:/www.mstcecommerce.comfauctionhomealibapilindex. jsp for assistance in creating Login 1D & Password, uploading
details, submitting Bid Documents, Training' Demonstration, Terms & Conditions for Online Inter-se Bidding ete., For any property related queny wou may contact the Authorsed officerBranch
mantionad abowve 3. This Motice 15 also to be realed as 15 days Statulory Sale notica 1o borrowers and Guarantors Under Rule 901) of Sacurity Inferast (Enforcament), Rulas 2002, 4.
Prospective buyers may visit Websie https:fibapi.in for more details about the property. 6. Statutory dues! liabilities etc. due to the Government! Local Body are not known and shall be borne

by NE SGeasatl Dddar ke, Auction Website hittps://www.mstcecommerce.com/auctionhome/ibapil/index.jsp

Date:; 28.04.2023 Authorised Officer

New Delhi
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UJVN Limited

(An Uttarakhand Govt. Enterprises)

H.0. “UJJWAL" Maharani Bagh, GMS Road,Dehradun.-243006
Phone No. 0135-2763808, Fax : 0135-2763508
CIN No. US0101UR20015GC025866, Website: www.ujvnl.com

RO. No. 380 E.TENDER NOTICE  Date: 28.04.2023

Office of the Executive Engineer (E&M) SHP, UJVN Ltd., Guptkashi,
invites online bids from interested parties. Brief summary of tender is
given below.

Tender No: 02/EE(E&M-SHP)/Kaliganga-11/2023-24:Annual
Operation and Maintenance of Kaliganga-ll SHP (2x2.25
MW+15% COL), located in Tehsil Ukhimath District-
Rudraprayag.

Estimated cost . 34104000/- GST extra

Date of availability of bid document on website: 29.04.2023,
18:00 hrs.

Last date for submission oftender: 26.05.2023 upto 11:00hrs
For fuller & further details, kindly visit e-procurement portal

“http:/luktenders.gov.in” Executive Engineer (E&M-SHP)

“AVOID WASTEFUL USE OF ELECTRICITY™
FORM NO. INC-25A
[Pursuant to Rule 41 of the Companies (Incorporation) Rules, 2014]

Advertisement to be published in the newspaper for conversion of public
company into a private company.
Before the Regional Director Ministry of Corporate Affairs Northern Region In
the matter of the Companies Act 2013, Section 14 of Companies Act, 2013 and
Rule 41 of the Companies (Incorporation) Rules, 2014

and
In the matter of M/s BRIJWASI CONSTRUCTION FARMS AND LEASING LTD
(U45201DL1987PLC029277) having its registered office 12, RING ROAD,
LAJPAT NAGAR-IVNEW DELHI-110024. ... Applicant
Notice is hereby given to the general public that the company intending to make
an application to the Central Government under section 14 of the Companies
Act, 2013 read with aforesaid rules and is desirous of converting into a private
limited company in terms of the special resolution passed at the Extra Ordinary
General Meeting held on 13™APRIL, 2023 to enable the company to give effect
for such conversion.
Any person whose interest is likely to be affected by the proposed
change/status of the company may deliver either on the MCA-21 portal
(www.mca.gov.in) by filling investor complaint form or cause to be delivered or
send by registered post of his/her objections supported by an affidavit stating
the nature of his interest and grounds of opposition to the Regional Director,
Northern Region, Registrar of Companies, 4" Floor, IFCI Tower, 61, Nehru
Place, New Delhi-110019 within fourteen days from the date of publication of
this notice with a copy to the applicant company at its registered office at the
address mentioned above.

For and on behalf of the Applicant.

BRIJWASI CONSTRUCTION FARMS AND LEASING LTD
SD/-

RAGHAV GARG

Director

DIN: 0006878175

Place: Delhi
Date: 25-04-2023
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ﬁfﬁ’i% INDIAN INSTITUTE OF SCIENCE
e Bangalore - 560012.

Invites online applications for the post of Financial
Controller. The detailed advertisement is available
on the Institute’s website.

Please visit the website: https://iisc.ac.in/careers/
The last date for receipt of applications is
28.05.2023.

Date: 29.04.2023 Sd/-, REGISTRAR

Government of India
Bhabha Atomic Research Centre I
Advertisement No. 02/2023 (R-V) 'jl--"'

BRIEF NOTICE
BARC invites applications for the following training course being
conducted under the aegis of Homi Bhabha National Institute (HBNI),
which is a deemed to be University.

One-year post - M.Sc Diploma in Radiological Physics (Dip.R.P)

Duration of Course| 1 year (August 2023 to July 2024)

No. of seats Non-Sponsored: 25, Sponsored: 05

Age limit (Age as
on 01/08/2023)

(a) General Category—26 years

(b) OBC-29years

(c) SC/ST-31years

Persons with Benchmark Disabilities are eligible for age
relaxation of maximum up to 10 years. The candidates with
physical disabilities limited to the lower extremities, but
permitting to stand, move and physically able to carry out
the course requirement only will be considered.

For the sponsored candidates the age limit as on
01/08/2023 is 40 years.

| “"IMIPORTANT"

Educational
Qualification

Master Degree in Physics (M.Sc Physics) with not less
than 60% marks in aggregate and BSc Degree (with
Physics as main subject) with not less than 60% marks in
aggregate. Candidates with Integrated M.Sc (Physics)
with not less than 60% marks in aggregate are also
eligible. In case of grade system, grade to percentage of
marks conversion scheme obtained from University
should be presented at the time of document verification/
interview. Those, whose final results of M.Sc (Physics)
degree are awaited, but are otherwise eligible, can also
apply. In addition to the above qualification, the sponsored
candidates should have at least one-year working experi-
ence in radiotherapy department of Government Institution
in India (supported by Personal monitoring services).

YA b 26.04.2023
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[SiTeTTe R TS ¥ | 9P LR NO. 1778200,/2023F |

el

GONDWANA UNIVERSITY, GADCHIROLI

ADVERTISEMENT NO. 52/ 2023

Applications are invited in the prescribed format from the eligible candidates for the post of Finance

e e oy rediver <o e <y ol Qe el < <) and Accounts Officer in Gondwana University, Gadchiroli.
mﬁﬁmﬁﬁ“ﬁmﬁmmﬁ Sr. No. |Name of the Statutory Officer's Post | No. of Post | Category
Si. i ARl 1. |Finance & Accounts Officer 01 OPEN
#H1.9. 9461617108

aTre ufeade

o1 R, 15 3arasns Hay
MAHENDRA BINGH
RAJPUT UMNIT 83

EMGINEER REGT
MisTa#AT 9+ =@ |

™ . A o Date :- 28/04/2023
T L.+ WTH

Place :- Gadchiroli

Prescribed Application Form with details of Qualifications, Experience, Tenure of appointment, Pay
Scale, Duties & Responsibilities, Registration Fee, General Instructions, Terms & Conditions etc.
are available on the University website : https://unigug.ac.in

Completed application form in the prescribed format alongwith self-attested copies of Certificates
and Testimonials in 11 SETS, and Registration Fee of Rs. 1000/- shall be submitted in the
University on or before 29/05/2023, up to 5.30 p.m.

Dr. Anil Hirekhan
Registrar

wlarpiye o Ol el wn
TE TEAT W GiELA W
ey o el O5E e
T WHET ATH GIRLJA
BiHGH & 3 wifeeg o
o ITE OH OETIT ™
R =TT A |

Whilst care is taken prior to
acceptance of advertising

L h 3 Rawatbhata, Rajasthan.
copy, itis not possible to verify

olfipl Sefel AFAANUCLEAR FUEL COMPLEX
Slansed 81, 3GAIG-500062/ECIL Post, Hyderabad - 500062
fasia= @ €9 /02 /2023 ADVT. NO. NFC/02/2023

[=idel @: oS /02/2023 1 AfRITA UG ABRIDGED VERSION OF ADVERTISEMENT NO. NFC/02/2023

ATADTT S AMPHST —pIeT, TacTe, ORI # fFr=ifeiRad ug & forw urs SHIGart W irded a3 fhy o € |

Online applications are invited from the eligible candidates for the following post at Nuclear Fuel Complex-Kota,

9RA JDR/GOVERNMENT OF INDIA
QW] Sull [SBUDEPARTMENT OF ATOMIC ENERGY

JAIPUR DEVELOPMENT AUTHORITY

Indira Circle, Jawahar Lal Nehru Marg, Jaipur-302004
No.: JDAJE.E.(PHE-1)/2023/D-144 Date : 27.04.2023
Corrigendum

NIB No. EE (PHE-11)/12/2022-23

For the work of "Up-gradation of existing 30 MLD STP
Gajadharpura from ASP to SBR Technology as per latest NGT
norms including design construction, Supply, Installation, Testing
and Commissioning (Civil, Mechanical, Electrical,
Instrumentation, SCADA & Other necessary works) followed by
10 years O&M under JDA, Jaipur". NIB was issued vide
No.JDA/EE(PHE-11)/2023/D-116 dated 31.03.2023 in which the
different key dates are modified as under :-

] As per As modified
S.No. Particulars Original NIB further

1 dovi?m?oi?jtiﬁgognd 08.05.2023 15052023
submission of Bid 06:00 PM 06:00 PM

This is for intimation and information to all the perspective

bidders.

Raj.Samwad/C/23/1545 Executive Engineer (PHE-II)

its contents. The Indian ;ﬁ u< . e grvadr Rt

Express (P) Limited cannot be 3| s Uq @I A4 Ud g ddq ddd Educational Ealk:Ecil 3y
held responsible for such Sl.| Post Name of the Post & Group Pay Level ualification No. of Age
contents, nor for any loss or No| Code q Vacancies

damage incurred as a result of aﬁm S Ay %. 56,100,/ —

transactions with companies, s

associations or individuals (q = @a;é AfcpeT arferep é) (ﬁ‘cﬁ iﬂ{ @ 52 Ll 18 9 35
advertising in its newspapers 1. 122301 (HFI:S' " —NY aa) 338—10) dzafdenery W THAldTw |3 ¥R — o1

or Publications. We therefore ’ Scientific Officer/C (General Duty| Rs. 56,100/ MBBS froma 01 (UR) 18 to 35
recommend that readers Medical Officer) ( Level-10 of recognized university years
make necessary inquiries (Group ‘A’ — Gazetted) Pay Matrix)

before sending any monies or
entering into any agreements
with advertisers or otherwise
acting on an advertisement in
any manner whatsoever.

JFTaT T FRA DY A fAfY 20.05.2023 B 1 enaffat @ favga fagom vd oy arer et @ forg v @

a’SI’\‘:IE_c'WWW.angov.in BT QAT U B | / Last date for receipt of online application is 20.05.2023. Candidates are

required to visit NFC website www.nfc.gov.in for detailed advertisement and other eligibility conditions.
FeRIPb difdia DR (91dl- 1)/Assistant Personnel Officer (R-))

Stipend Rs. 25,000/- per month (for non-sponsored candidate)

Closing Date for
receipt of
application

19/05/2023 (Friday)

Tentative date of
Written Test

25/06/2023 (Sunday)

® Applications will be accepted On-Line ONLY. Facility for On-line application
will be available from 29/04/2023 to 19/05/2023.

® Corrigendum/Addendum, if any, pertaining to this advertisement will be
published only on BARC website.

® For General conditions and online submission of application please visit the
website recruit.barc.gov.in/ www.barc.gov.in.

A wey

Branch Office: Ghooghra, Ajmer, Rajasthan 305023
Bwnki of Rt [Phone No. : 8094007181, E-Mail: ghoogh@bankofbaroda.com

i I
ANNEXURE-A Sale Notice For Sale Of Inmovable Property
“APPENDIX-IV-A” [See proviso to Rule 8(6)]

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest
(Enforcement) Rules, 2002.

Notice is hereby given to the public in general and in particular to the Borrower(s), Mortgagor(s) and
Guarantor(s) that the below described immovable property mortgaged/charged to the Secured Creditor,
possession of which has been taken by the Authorised Officer of Bank of Baroda, Secured Creditor, will be;
sold on “As is Where is”, As is What is”, Whatever there is” and “Without Recourse” basis for recovery|
of dues in below mentioned account/s. The details of Borrower/s/ Mortgagor/Guarantor/s/ Secured Asset/s/|
Dues/Reserve Price/e-Auction date & Time, EMD and Bid Increase Amount are mentioned below-

Name & address of Borrower/s/Guarantor/s/Mortgagor/s- M/s Dream Housing Address- Shop No. 6,
Ground Floor, Nakshatra Residency, Gyan Vihar, Village Kotra, Ajmer, Rajasthan 305001, Proprietor- Shri
Anil Kumar Sharma S/o Shri Mahesh Chand Sharma, Address- Flat No. 409, Nakshatra Residency, Gyan
Vihar, Village Kotra, Aimer, Rajasthan 305001

HERO HOUSING FINANCE LIMITED

Regd. Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi - 110057
Phone: 011 49267000, Toll Free Number: 1800 212 8800, Email: customer.care@herohfl.com

Website: www.herohousingfinance.com | CIN: U65192DL2016PLC30148
Contact Address: Building No. 27, 2nd Floor, Community Center,
Basant Lok, Vasant Vihar, New Delhi- 110057.

DEMAND NOTICE
Under Section 13 (2) of the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (“Act”) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 (“Rules”).

Whereas the undersigned being the Authorised Officer of Hero Housing Finance Limited (HHFL)
under the Actand in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Rules
already issued detailed Demand Notices dated below under Section 13(2) of the Act, calling upon the
Borrower(s)/Co-Borrower(s)/Guarantor(s) (all singularly or together referred to “Obligors”)/Legal
Heir(s)/Legal Representative(s) listed hereunder, to pay the amounts mentioned in the respective
Demand Notice/s, within 60 days from the date of the respective Notice/s, as per details given below.
Copies of the said Notices are served by Registered Post A.D. and are available with the
undersigned, and the said Obligor(s)/Legal Heir(s)/Legal Representative(s), may, if they so desire,
collect the respective copy from the undersigned on any working day during normal office hours.

In connection with the above, Notice is hereby given, once again, to the said Obligor(s) /Legal
Heir(s)/Legal Representative(s) to pay to HHFL, within 60 days from the date of the respective
Notice/s, the amounts indicated herein below against their respective names, together with further
interest as detailed below from the respective dates mentioned below in column (d) till the date of
payment and / or realisation, read with the loan agreement and other documents/writings, if any,
executed by the said Obligor(s). As security for due repayment of the loan, the following Secured
Asset(s) have been mortgaged to HHFL by the said Obligor(s) respectively.

Total Dues as per Demand Notice- Rs. 5,54,606.50 as on 21.06.2021 (Including interest up to 20.01.2021)
plus interest cost, charges & other recovery expenses etc.

Property Inspection Date & Time- 12.05.2023 From 11:00AM to 04:00 PM

Status of Possession (Constructive /Physical)- Constructive

Date of E-Auction- 18.05.2023
Time of E-Auction Start Time to End Time-02:00 PM to 06:00 PM

Give short description of the immovable
property with known encumbrances, if any

Reserve Price, Earnest Money Deposit
(EMD) & Bid Increase Amount

All that part and parcel of Equitable Mortgage of Shop dated
14.06.2016 situated at Ground Floor, Shop No. 6, Nakshatra
Residency, Part of Khasra No. 790, 791, 793 & 794, Revenue
Village Kotra, District Ajmer, Rajasthan, Admeasuring area
238.00 Sq. Ft. in the name of Shri Anil Kumar Sharma S/o
Shri Mahesh Chand Sharma Bounded by: North: Property
of Other, South: Part of Gyan Vihar Colony, East: Property of
Other, West: Aam Rasta

Other Encumbrances: Not Known

For detailed terms and conditions of the sale, please refer/visit x
to the website link https://www.bankofbaroda.in/e-
auction.htm and https:/ibapi.in. Also, prospective bidders
may contact the authorised officer on Tel No.- 0145-2787020,
Mobile No. 8094007181

Reserve Price- Rs. 5,40,000/-

Earnest Money Deposit- Rs. 54,000/

Bid Increase Amount- Rs. 10,000/

SCAN HERE for details

Sd/-

Date: 27.04.2023 Authorised officer

Place: Ajmer Bank of Baroda

Loan Name of Obligor(s)/ Total Outstanding Date of
Account Legal Heir(s)/Legal Dues (Rs.) | Demand Notice
No. Representative(s as on below date* | Date of NPA
HHFDGRHOU21000016 | Fine Mirror And Photo Frame | Rs. 30,22,116/-as | 26-Apr-2023
303 & HHFDGRLAP210 | Through Its Properitor, Mr. Nitin [ on 18-Apr-2023 06-Apr-2023
00017821 & HHFDGRIP | S/o Laxminarayan, Mrs. Payal

121 000016304 Suthar

Description of the Secured Assets/immovable Properties/ Mortgaged Properties: All that
piece and parcel of Residential House Situated at Khasra No.802, Village Sagwara, Tehsil-
Dungarpur, Rajasthan-314025, Area Admeasuring 1742.Sq. Ft. with common amenities written in
Title Document. Bounded By- North: Land of Jitendra Suthar; East: House of Mr. Thavariya; West:
Way; South: Land of Raman Lal Suthar;

*with further interest, additional Interest at the rate as more particularly stated in respective Demand
Notice date mentioned above, incidental expenses, costs, charges etc incurred till the date of
payment and/or realization. If the said Obligor(s) shall fail to make payment to HHFL as aforesaid,
then HHFL shall proceed against the above Secured Asset(s)/Immovable Property(ies) under
Section 13(4) of the said Act and the applicable Rules entirely at the risk of the said Obligor(s)/Legal
Heir(s)/Legal Representative(s) as to the costs and consequences.

The said Obligor(s)/Legal Heir(s)/Legal Representative(s) are prohibited under the said Act to
transfer the aforesaid Secured Asset(s)/Immovable Property, whether by way of sale, lease or
otherwise without the prior written consent of HHFL. Any person who contravenes or abets
contravention of the provisions of the Act or Rules made thereunder shall be liable for imprisonment

and/or penalt
smm&ﬁ.
For Hero Housing Finance Limitet

Pl pur
ate: 29-April-2023

EORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
SATNAM GLOBAL INFRAPROJECTS LIMITED
RELEVANT PARTICULARS
-|Name of Corporate Debtor SATNAM GLOBAL INFRAPROJECTS LIMITED
Date of incorporation of Corporate Debtor | 09/02/1987
Authority under which Corporate Debtor is | ROC-Delhi
incorporated / registered
Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor
Address of the Regd. Off: Plot No. 272, FIE Industrial Area, Patparganj Delhi-110092
registered office and | Address other than Regd. Office: 1. F -54, Chambal Industrial Area, Kota,
principal office (if any) | Rajasthan-324003 2. B-93, MIDC, Butibori Industrial Area, Nagpur
of Corporate Debtor | Maharashtra-441122 3. A-4, Sector-57, Noida, U. P.- 201301
Insolvency commencement date in 26th April, 2023 (Order received on 27th April, 2023)
respect of Corporate Debtor

Estimated date of closure of insolvency
resolution process

Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

Address & email of the interim resolution
professional, as registered with the board

)

w

U74899DL1987PLC026940

~

o

o

~

23rd October, 2023

=)

Rajneesh Kumar Aggarwal

Reg. No.:|BBI/IPA-001/IP-P00886/2017-2018/11483
AFA Valid Upto: 27-Nov-23

Address : C-60, 3rd Floor, C-Block Community
Centre, Janak Cinema Complex, Janak Puri,

New Delhi-110058 E-mail: ca@arkadvisors.in
Address : C-60, 3rd Floor, C-Block Community
Centre, Janak Cinema Complex, Janak Puri,

New Delhi-110058 E-mail: ip.satnam@gmail.com
10th May 2023

Not Applicable

©

Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

=

| Last date for submission of claims

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional
Names of insolvency professionals identified
toactasauthorised representative of creditors
inaclass (three names for each class)

| (a) Relevant forms and

s

>

Not Applicable

>

(a) Web link: https://ibbi.gov.in/en/home/downloads
Physical Add.: C-60, 3rd Floor, C-Block Community Centre,
(b) Details of authorized representatives | Janak Cinema Complex, Janak Puri, New Delhi-110058.
are available at: (b) NotApplicable
Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-VI) has ordered
the commencement of a corporate insolvency resolution process of the Satnam Global Infraprojects
Limited on 26th April, 2023.
The creditors of Satnam Global Infraprojects Limited are hereby called upon to submit their claims with
proof on or before 10th May 2023 to the interim resolution professional at the address mentioned against
entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class] in Form CA—NotApplicable.
Submission of false or misleading proofs of claim shall attract penalties.
Rajneesh Kumar Aggarwal, Interim Resolution Professional
Registration No. : IBBI/IPA-001/IP-P00886/2017-2018/11483
Address: C-60, 3rd Floor, C-Block Community Centre, Janak Cinema Complex,
Date : 29.04.2023 Janak Puri, New Delhi-110058 Email : ca@arkadvisors.in

\

o lace: New Delhi AFA No.: AA1/11483/02/271123/104928 | Valid Upto: 27-Nov-23

'I:'F-'T-ﬁﬂ' % Stressed Assets Recovery Branch, 3" Floor, Matrix Mall Sector - 4,
T T jayahar Nagar, Jaipur (Rajasthan) -302004, E-mail : shi.18184@sbi.co.in
Sabe Mank of el granch Code-18184, Tel 0141-2657811, 2657921, 2657926, 2657989

APPENDIX-IV [See rule-8(1)]
POSSESSION NOTICE (For Immovable properties)

Whereas,
The undersigned being the authorized officer of the State Bank of India under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 (54 of 2002)
and in exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002 issued a Demand Notice Dated 07.01.2023 Calling upon the borrower
M/s Annapurna Minerals throut};]h Partners and Guarantors Shri Ram Dayal Sankhla S/o Shri
Ram Ratan Sankhla & Shri Mahesh Kumar S/o Shri Ram Dayal Sankhla and Guarantor Shri
Kanhaiya Lal Sankhla S/o Shri Shivji Ram Sankhla & Shri Nemi Chand Sankhla S/o Shri
Shivji Ram Sankhla to repay the amount mentioned in the notice being Rs. 1,34,40,168.60
Rupees One Crore Thirtg Four Lakhs Forty Thousand One Hundred Sixty Eight & Paisa

ixty Only) as on 06.01.2023 including interest upto 06.01.2023 together with further interest
thereon at the contractual rate plus costs, charges and expenses till date of payment within 60 days
from the date of receipt of the said notice. - )
The borrower having failed to repay the amount, notice is hereby given to the borrower and the
publicin general thatthe undersigned has taken possession of the property described herein below
in exercise of powers conferred on him/her under sub section (4) of the section 13 of the Act read
with rule 8 of the Security Interest (Enforcement) rules, 2002 on this the 27" day of April of the year,

2023
The Borrowers/Guarantors/Mortgagors in particular and the public in general is hereby cautioned
not to deal with the property and any dealings with the property will be subject to the charge of the
State Bank of India, Stressed Assets Recovery Branch, 3° Floor, Matrix Mall, Sector-4,
Jawahar Nagar, Jaipur for an amount Rs. 1,35,69,784.23 (Rupees One Crore Thirty Five Lakh
Sixty Nine Thousand Seven Hundred Eighty Four & Paisa Twenty Three Only) as on
26.04.2023 including interest upto 26.04.2023 and future interest thereon at the contractual rate
prlus costs, charges and expenses till date of payment. . .
he Borrowers"attention is invited to provision of sub section (8) of section 13 of the Act, in respect
oftime available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTIES

Asset 1-All thatﬁan and parcel of Factory Land & Building situated at Khasara No. 553/3119, Prem
Nagar, Village Khimsar, District Nagaur, Rajasthan havin?\‘total area 3.05 Bigha in the name of Shri
Ram Dayal Sankhla S/o Shri Ram Ratan Sankhla & Shri Nemi Chand Sankhla S/o Shri Shivji Ram
Sankhla. (As per bank record) Surrounded By:- As per Title Deed East: Janwari Lal Mali Ka Khet,
West: Govt. Land & Road, North: Laxman Ram Mali Ka Khet, South: KataniAam Rasta
Asset 2-All that part and parcel of Land & Building situated at Double Storey Residential Building of
total area 1034.25 Sq. Ft. or 114.91 S% Yds. at Bas Jamsar, Village Tausar, Nagaur, Rajasthan in
the name of Shri Kanhaiyalal Sankhla S/o Shri Shivji Ram. (As per bank record) Surrounded By:-
As per Title Deed East: House of Natthu & Ramkishan S/o Jadav, West: House of Manchharam S/o
Gheesaram, North: House of Ram Bux S/o Ram Prasad, South: Aam Rasta & Gawad

Sd/-
Date : 27.04.2023 Authorised Officer
Place: Nagaur (Raj.) State Bank of India
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REGIONAL AYURVEDA RESEARCH INSTITUTE, AHMEDABAD
(C.C.R.A.S., Ministry of AYUSH, Govt. of India)
Block A & D, Second Floor, Bahumali Bhavan. Manjushri Mill Compound,
Nr. Girdharnagar Overbridge, Asarwa, Ahmedabad — 380 004 (Gujarat)
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The interview will be held by the Institute for the engagement of the following posts on contract basis for the project work under
“Scope for Mainstreaming Ayurveda Research in Teaching Professionals (SMART)” program. Details of which are given below:

IR T T
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®./Rs. 35000/- +
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of Post Remuneration (fixed)
afty AGAF Essential : 19-05-2023 =% T U I, ?T& A,
; Regional Ayurveda
T | Neg yu ft wrrear s At & fom. . a
S Research Institute, St . eqspﬁw A Q;%Q; Reporting time AHTAT |, Wp’ﬁ farer )
© Ahmedabad, Gujarat T AT IufRerdt #7997 R AT
L) / T AR T,
enior Post-01 BAMS Degree from any Recognized| 10:00am to 12:00pm SETCAT, FEHETATE — 380 004
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Gujarat . . Reporting time EELER Terrd- 390019
Preference will be given to those who possess et AT AT Dhanvantri Marg, Ajwa Raod
Post-01 higher quallﬁgahon or who ‘ have previous Pani Gate, Vadodara, Gujarat-
research experience. i.e., having worked for| 10:00am to 12:00pm 390019
any research project funded by the Ministry of =5z "
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avicya'aye, organization - 387001 College Road, Nadiad,
Nadiad, Gujarat. Reporting time Gujarat-387001
2. T TEarasit / AG] [ T et | Iredt Ty
Post-01 ﬁaﬂ i j“ﬁ?ﬁ'{ e Eﬁ*’? T 10:00am 0 12:00pm
Govt. Autonomous ills of drafting editing of scientific[ 74052023 8
ocuments/ articles/ technical reports etc. ’ ’ T
Ayurveda College & d / articles/ technical TE:OOS
Hospital, Jabalpur, e ﬁgﬂ_\“' i & Reporting time HETAAT-
Madhya Pradesh 3 T 3% # WQH/ bl IUTRT F7 THT Geeta Dham Road, Gwari Ghat,
Publication in peer reviewed journals Jabalpur, Madhya Pradesh-482008
Post-01 10:00am to 12:00pm ’
Alva’s Ayurveda A/ Age Limit : 357/ years 17-05-2023 T o 13, T e
Medical College, R L ' '
Vidyagiri, Karnataka | ¥ A A AT/ Remuneration eporting time L& afex, 2 Feg, Fles-
Sufeerft 1 79

Bahumali Bhavan, Manjushree
Mill Compound, Nr. Girdharnagar
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o Candidate can give interview in Hindi or English Language as per their choice. STHIEATE uHT THE % o {at a1
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Interested candidate may visit Council’s website www.ccras.nic.in for detailed information, guidelines and application

Sd/-
AT qETa M9 (7. )/ Assistant Director (Ay.)l/C

Ban Ka Khera Branch, District Bhilwara, Rajasthan
Mobile No. : 8094015492

E-mail: bankak@bankofbaroda.co.in
POSSESSION NOTICE (For Inmovable property/ies)

(As per Appendix IV read with Rule 8(1) of the Security Interest (Enforcement) Rules, 2002)
Whereas,
The undersigned being the authorized officer of the Bank of Baroda under the Securitization and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002) and in
exercise of powers conferred under section 13(12) read with Rule 3 of the Security Interest (Enforcement)
Rules, 2002 issued a Demand Notice Dated 18.02.2023 Calling upon the borrower Smt. Mamta Jain
W/o Shri Praveen Jain and Co-Borrower Shri Praveen Jain S/o Shri Bhopal Singh Jain to repay the
amount mentioned in the notice being Rs. 25,33,606.37 (Rupees Twenty Five Lakhs Thirty Three
Thousand Six Hundred Six & Paisa Thirty Seven only) as on 06.02.2023 (including interest upto
06.02.2023) together with further interest thereon at the contractual rate plus costs, charges and
expenses till date of payment within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in
general that the undersigned has taken possession of the property described herein below in exercise of
powers conferred on him/her under sub section (4) of the section 13 of the Act read with Rule 8 of the
Security Interest (Enforcement) Rules, 2002 on this the 26" day of April of the year 2023
The Borrower/Guarantors/Mortgagors in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property will be subject to the charge of the Bank of
Baroda, Ban Ka Khera Branch, District Bhilwara, Rajasthan for an amount Rs. 25,33,606.37
(Rupees Twenty Five Lakhs Thirty Three Thousand Six Hundred Six & Paisa Thirty Seven only) as
on 06.02.2023 (including interest upto 06.02.2023) and future interest thereon at the contractual rate
plus costs, charges and expenses till date of payment.
The Borrowers attention is invited to provision of sub section (8) of section 13 of the Act, in respect of time
available, to redeem the secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that part and parcel of Residential Property Patta No. 17/15-03-2022, Sankalp No. 02/05-03-2022
situated at Jahazpur to Kotri Road, Gram Panchayat Kotri, Tehsil Kotri, District Bhilwara, Rajasthan
Admeasuring area 3167.25 Sq. Ft. in the name of Shri Praveen Jain S/o Shri Bhopal Singh Jain Bounded
by- North: Property of ShriAnwar Kha Mewati, South: Rasta to Shri Radhakishan Bhil Property, East: Self
Property, West: Kotri to Jahazpur Road
Place: Bhilwara Sd/-

Date : 26.04.2023 Authorised Officer

State Bank of India
(Constituted under the State Bank of India Act, 1955)

Corporate Centre, State Bank Bhavan, Madame Cama Road,
Mumbai - 400 021

Notice is hereby given that a General Meeting of the Shareholders of
State Bank of India will be held on Monday, the 19th June, 2023 at “State
Bank Auditorium, State Bank Bhavan Complex, Madame Cama Road,
Mumbai - 400021 (Maharashtra) at 3.00 p.m. to transact the following
business:

1. To elect four Directors to the Central Board of the Bank under the
provisions of Section 19(c) of State Bank of India Act, 1955.
Corporate Centre,
State Bank Bhavan,
Madame Cama Road,
Mumbai - 400 021

Date: 24th April, 2023

(DINESH KUMAR KHARA)
CHAIRMAN

Details on Election of Directors

Details in respect of the election to be held as per Chapter V of the State
Bank of India General Regulations, 1955 to fill the four vacancies of
directors in the Central Board of the State Bank of India, under clause (c)
section 19 of the State Bank of India Act, 1955 are as under:
« Theelection of Directors is being held to fillin the vacancies arising out
of the retirement/resignation of the following four Directors elected
by eligible Shareholders of the Bank, other than the Central
Government.
Sr.No. Name of the Director

1 ShriB. Venugopal

2 Shri Ganesh Natarajan

3 ShriKetan S Vikamsey 26.06.2020 to 25.06.2023

4 ShriMrugank M. Paranjape | 26.06.2020 to 25.06.2023

« Theterm ofoffice ofthe Directorstobe elected by the shareholders will
beforaperiodofthreeyearsfrom26th June, 2023 to 25th June, 2026.

« The Nomination form and the format of the Declaration & Undertaking
to be submitted by Shareholders are available with the Secretariat of
the Chief General Managers at all the Local Head Offices, the Central
Board Secretariat at the Corporate Centre of the Bank and Bank's
website www.sbi.co.in or https://bank.sbi >Investor Relations
-> General Meeting. The duly filled up Nomination form and Declaration
& Undertaking should be submitted with all connected documents in a
sealed envelope to the Bank at its Corporate Centre, Mumbai, on or
before 26th May, 2023 by 05.00 pm (closing time). The envelope should
be super-scribed:

“NOMINATION FORM FOR ELECTION OF DIRECTOR BY
SHAREHOLDERS" and deliveredat the followingaddress:
The General Manager & Secretary, Central Board,
State Bank of India, Corporate Centre, 19th Floor, State Bank Bhavan,
Madame CamaRoad, Mumbai—400021.
Nomination form and Declaration & Undertaking received after the
closing time will be rejected.

Term
26.06.2020t0 25.06.2023
26.06.2020t0 25.06.2023

Any Shareholder, having not less than 5000 unencumbered shares (as
on the date of filing the nomination) registered in his/her own right,
either as sole holder or as first named holder when jointly held, in the
Register of Shareholders of the Bank and not disqualified under the
provisions of Section 19A and 22 of the State Bank of India Act, 1955
and Section 20 of the Banking Regulation Act, 1949 is eligible to contest
the election.

« Ifthe number of valid nominations exceed four, the voting for election
will be held at the General Meeting of shareholders to be held on
Monday, the 19th June, 2023 at “State Bank Auditorium, State Bank
Bhavan Complex, Madame Cama Road, Mumbai - 400021
(Maharashtra) at 3.00p.m.

« Any Shareholder, other than the Central Government with 50 or more
shares, registered in his/her own right, either as sole holder or as first
named holder when jointly held, in the Register of Shareholders of the
Bank for a minimum period of 3 months prior to the date of the General
Meeting and who continues to be a shareholder with minimum 50
shares in the Register of the Bank’s shareholders as on the date of the
Meeting is eligible to vote in the Election.

NOTES:-

(i) PROXY FORM & ATTENDANCE SLIP.

The Proxy Forms and Attendance Slips for eligible shareholders are
available in the Secretariat of Chief General Managers of Bank's Local
Head Offices, and Bank's website: www.sbi.co.in or https://bank.sbi
under the link Investor Relations ->Shareholder and Bondholder
Information and also at the following offices:

(i) Shares & Bonds Department, State Bank of India, Corporate
Centre,14th Floor, State Bank Bhavan, Madame Cama Road,
Mumbai-400021. Telephone:022-22740841 - 848.

(i) M/s Alankit Assignments Ltd., Unit: State Bank of India, Alankit
Heights, 205-208, Anarkali Complex, E/7, Jhandelwalan Extension,
New Delhi-110055 Telephone:011-42541234,7290071335
Attendance Slips will also be available at the venue of the General Meeting
on 19thJune, 2023.

Duly executed proxy forms, together with power of attorney or other
authority (where applicable) under which it is signed, must be received at
the Bank's Shares & Bonds Department, 14th Floor, State Bank of India,
Corporate Centre, Madame Cama Road, Mumbai — 400 021 on or before
6th June, 2023 by 5.00p.m.

(ii) AUTHORIZED REPRESENTATIVE.

Shareholder, beinga company, authorizing any ofits officials orany other
person to act as their representative in the General Meeting should
deposit a copy of the resolution appointing him/her as a duly authorized
representative, certified to be atrue copy by the Chairman ofthe meeting
at which suchresolution was passed, atany ofthe following two offices
of the Bank, on or before 9th June, 2023 by 5.00p.m.

(i) Shares & Bonds Department, 14th Floor, State Bank of India,
Corporate Centre, State Bank Bhavan, Madame Cama Road,
Mumbai-400021.

(i) Secretariat of the Chief General Manager, State Bank of India, Local
Head Office-Mumbai Metro, Synergy, “C 6", G Block, Bandra Kurla
Complex, Bandra (East), Mumbai 400051.

(DINESH KUMAR KHARA)
Date: 24th April, 2023

Jaipur

CHAIRMAN
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NAGPUR BRANCH, KAMALA BHAVAN, CEMENT RD.,
DHARAMPETH EXT., NAGPUR-440010
Phone Nos: 0712 2534380 Email: NOO7@indianbank.co.in

Date: 15.04.2023

Loy ﬁ Indian Bank

A ERER

ALLAHABAD

DEMAND NOTICE
Notice under Sec. 13 (2) of the Securitization and Reconstruction of Financial Assets and

Enforcement of Security Interest Act 2002

1. Mr. Vishal Pralhad Bhaisare (Borrower/ Applicant)
P NO 204 EROSE HOUSING SOCIETY OM NAGAR KORADIROAD NEAR WOX COOLER NAGPUR—-440030
2. Mrs. Neha Vishal Bhaisare (Borrower / Co-applicant)
P NO 204 EROSE HOUSING SOCIETY OM NAGAR KORADIROAD NEAR WOX COOLER NAGPUR -440030

Sub: Your loan account 6619948291 & 6821706677 with Indian Bank Nagpur Branch — Reg.
You committed default in repayment of loans to the tune of to - Rs.77,92,411.799 (Rupees Seventy Seven Lakhs
Ninety Two Thousand Four Hundred And Eleven And Seven Hundred And Ninety Nine Paise) and the said
amount carries further interest at the agreed rate from 15/04/2023 till date of repayment
The Bank issued notice under the Act on 15/04/2023 calling upon you to repay the outstanding amount of to - Rs.
77,92,411.799 (Rupees Seventy Seven Lakhs Ninety Two Thousand Four Hundred And Eleven And Seven Hundred And
Ninety Nine Paise) as on 15/04/2023 The notice was sent to you by "Regd. post/*Courier/*Speed Post/ (*strike out
whichever notapplicable) has beenreturned unserved.
You are called upon to pay to - Rs.77,92,411.799 (Rupees Seventy Seven Lakhs Ninety Two Thousand Four
Hundred And Eleven And Seven Hundred And Ninety Nine Paise) and the said amount will carry further interest
and charges at the agreed rate from 15/04/2023 till date of repayment within 60 days from the date of this notice
failing which Bank will be constrained to exercise its rights of enforcement of security interest as against the
secured assets given in the schedule hereunder. This Notice is without prejudice to any other right remedy
available to the Bank.
Schedule of property 1. All that piece and partial of Residential House Ground + 1 floor in the land bearing plot

n0.204 on the layout of the Eros c-op. Housing society Lts. Nagpur out of Khasra No 188/1 and 190/1 of Mouza
—Nara, bearing corp. House no . 3080/A/204 , Ward no . 57, patwari Halka No.11 ,city survey no 488, sheet
no656/95, plot admeasuring about 1363.40 sq.ft (126.4890 sq.mtrs ) situated at koradiroad , Nagpur Tahsil &
Dist.Nagpur , within the limits of Nagpur Improvement Trust Nagpur and Nagpur corporation and Dist-
Nagpur. Boundaries On the East — 9.00 mtr Road On the West — plot no 203 On the North - plot no 202
(Actual) & plotno 205 (As per R.L. Letter) Onthe South—9.00 mtsroad.
Yours faithfully

Authorized Officer
Indian Bank

E-AUCTION SALE NOTICE
EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE SECURED ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8 (6) & 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002 (‘RULES”)

That L&T Housing Finance Corporation Limited (hereinafter referred as Original Lender/LTHFL) has assigned the financial assets to Edelweiss
Asset Reconstruction Company Limited on its own /acting in its capacity as trustee of EARC TRUST SC 396 (hereinafter referred as “EARC”)
pursuant to the Assignment Agreement dated 31-12-2020 under Sec.5 of SARFAES| Act, 2002. EARC has stepped into the shoes of the LTHFL and
all the rights, title and interests of LTHFL with respect to the financial assets along with underlying security interests, guarantees, pledges have vest-
ed in EARC in respect of the financial assistance availed by the Borrower(s) and EARC exercises all its rights as the secured creditor.

Notice of 30 days is hereby given to the public in general and in particular to the Borrower(s) and Guarantor (s) that the below described immovable
secured assets mortgaged in favor of the Secured Creditor, the physical possession of which has been taken by the Authorised Officer (AO) will be

BEFORE THE HON'BLE DEBTS RECOVERY TRIBUNAL, NAGPUR
‘B’ Block, 2nd Floor, CGO Complex, Seminary Hills, Nagpur - 440006.
0.A. No. 445/2022 F.F. 05/06/2023

State Bank of India
VERSUS
M/s. Jai Bajrang Minerals & Others

To,
5) Master Harshvardhan S/o. Gaurishankar Motghare
Aged about 11 years, Occ : Student
Being Minor represented through his natural guardian
mother Smt. Yogini wd/o Gaurishankar Motghare
Shiv Nagar, Rani Laxmibai Ward, House No. 1014,
Khat Road, Bhandara-441904
...DEFENDANTS

" NOTICE BY PAPER PUBLICATION

Whereas the above named applicant has filed the above
referred Application in this Tribunal.

1. ltistonoted thatthe application has been filed before the
Hon'ble DRT to recover the amount of Rs. 34,56,759/-
(Rupees Thirty Four Lacs Fifty Six Thousand Seven
Hundred Fifty Nine Only) with present and future
interest, expenses, etc.

2. Whereas the service of Summons to Defendant No. 5 could
not be affected in the ordinary manner and whereas the
application for substituted service has been allowed by
this Tribunal.

3. You are directed to appear before this Tribunal in person
or through an Advocate and file Written Statement / Say
on 05/06/2023 at 10.30 am and show cause as to why
reliefs prayed for should not be granted.

4. Take notice that in case of default, the Application/
Appeal shall be heard and decided in your absence.

Given under my hand and seal of the Tribunal on this

26" Day of April 2023 at Nagpur.

D

Registrar
Debts Recovery Tribunal
Nagpur

~ N

sold on “As is where is”, “As is what is”, and “Whatever there is” basis, for recovery of the amounts mentioned herein below due to EARC together with
further interest and other expenses/costs thereon deducted for any money received by EARC from Borrower(s) and Guarantor(s). The Reserve Price
and the Earnest Money Deposit are mentioned below for the property.

DETAILS OF SECURED ASSET PUT FOR E-AUCTION:

Loan Name of Trust Name of Bank &  [Total Outstanding| Reserve Earneslt Money Qate & | Typeof
Account Borrower / Name | Branch, Account | DuesINRason | Price —|Deposit (EMD)| Time of | Possessi
No Co Borrower Number & IFSC Code | 28-04-2023 | (inINR) | inINR | Auction
NGPHL1600| 1. Chetan Bhimrao EARC- ICICI Bank Ltd.,
0143 & Lanjewar (Borrower) [TRyST- Nariman Point; Rs. Rs. Rs. 30.05.2023 Physica
NGPHL1600| 2. Mrs. Chaya Bhimraoji | g¢.396 000405120290; 27,47,706.86 | 34,50,000/- | 3,45,000/- |02.00 P.M
0248 | Lanjewar (Co-Borrower) ICIC0000004

Description of the Property: Property Description: All That Piece And Parcel Of Land Plot No-20a, (Twenty A) In Block A Land Containing B
Admeasuring 139.354 Sq. Mtrs. (As Per Regulation Letter) In The Sanctioned Layout Of Khobragade Layout Of Land Bearing Khatian No-65 G
Mouza, Dighori, Bearing City Survey No-290, Sheet No-386/43, And Nmc House No-3180/20 Nagpur Tahhsil And District Nagpur Within The Limif
Of The Nagpur Municipal Corporation And Nagpur Improvement Trust And Plot Is Bounded As Under: Boundaries of Plot No-20A On The Eas
Plot No-8, On The West: 7.62 Mtrs Road, On The North: Plot No.19, On The South: Plot No.21.

Important Information regarding Auction Process:
All Demand Drafts (DD) shall be drawn in favor of Trust name as mentioned above and payable at Mumbai.
Last Date of Submission of EMD Received 1 day prior to the date of auction
Place for Submission of Bids 1st Floor, Edelweiss House, off CST Road, Kalina, Mumbai-400098
Place of Auction (Web Site for Auction) |E-Auction (https://auction.edelweissarc.in)
Contact Persons with Phone Nos. Toll free Number: 1800 266 6540
Date & Time of Inspection of the Property [As per prior appointment
For detailed terms and conditions of the sale, please refer to the link provided in EARC's website i.e. https:/fauction.edelweissarc.in
Place: Nagpur Sd/- Authorized Office

ool s|lwln |=

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
SATNAM GLOBAL INFRAPROJECTS LIMITED

RELEVANT PARTICULARS

-|Name of Corporate Debtor SATNAM GLOBAL INFRAPROJECTS LIMITED

[

. |Date of incorporation of Corporate Debtor | 09/02/1987

w

. |Authority under which Corporate Debtor is | ROC-Delhi
incorporated / registered

U74899DL1987PLC026940

~

. |Corporate Identity No. / Limited Liability
Identification No. of Corporate Debtor

o

. |Address of the Regd. Off: Plot No. 272, FIE Industrial Area, Patparganj Delhi-110092
registered office and | Address other than Regd. Office: 1. F -54, Chambal Industrial Area, Kota,
principal office (if any) | Rajasthan-324003 2. B-93, MIDC, Butibori Industrial Area, Nagpur
of Corporate Debtor | Maharashtra-441122 3. A-4, Sector-57,Noida, U. P.- 201301

o

. |Insolvency commencement date in 26th April, 2023 (Order received on 27th April, 2023)
respect of Corporate Debtor

~

. |Estimated date of closure of insolvency
resolution process

23rd October, 2023

=3

Rajneesh Kumar Aggarwal
Reg. No.:|BBI/IPA-001/IP-P00886/2017-2018/11483
AFA Valid Upto: 27-Nov-23

. |Name and Registration number of the
insolvency professional acting as Interim
Resolution Professional

. | Address & email of the interim resolution
professional, as registered with the board

w©

Address : C-60, 3rd Floor, C-Block Community
Centre, Janak Cinema Complex, Janak Puri,
New Delhi-110058 E-mail: ca@arkadvisors.in

Date: 28.04.2023 Edelweiss Asset Reconstruction C: Limite|

@ Edelweiss

Asset Reconstruction

Address and e-mail to be used for
correspondence with the Interim
Resolution Professional

S

Address : C-60, 3rd Floor, C-Block Community
Centre, Janak Cinema Complex, Janak Puri,
New Delhi-110058 E-mail: ip.sathnam@gmail.com

| Last date for submission of claims 10th May 2023

fle)Yd Motilal Oswal Home Finance Limited
Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,

Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025, Tel: (022) 47189999
Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES)

MoTiLAL OSWAL LOANS

Whereas the undersigned being the Authorised Officer of the Motilal Oswal Home Finance Limited (Formally known as
Aspire Home Finance Corporation Ltd). under the Securitisation and Reconstruction of Financial Assets & in compliancs
of Rule 8(1) of Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under section 13(12) read
with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued demand notice/s on the date mentioned against eac

account calling upon the respective borrower/s to repay the amount as mentioned against each account within 60 day:
from the date of notice(s)/date of receipt of the said notice/s.

The borrower/s having failed to repay the amount, notice is hereby given to the borrower/s and the public in general thal
the undersigned has taken possession of the property/ies described herein below in exercise powers conferred on him
her under Section 13(4) of the said Act read with Rule 8 of the said Rules on the dates mentioned against each account.

The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing
with the property/ies will be subject to the charge of Motilal Oswal Home Finance Limited, for the amount and interes|
thereon as per loan agreement. The borrowers’ attention is invited to provisions of Sub-section (8) of Section13 of the Act|
in respect of time available, to redeem the secured assets.

Sr Loan Agreement No. / Demand Date of Description of the
No Name of the Borrower/ Notice Date |possession Property/ies mortgaged
Co Borrower/Guarantor & Amount Taken
1 LXNAG00415-160011312 | 23-12-2017 | 26-04-2023 | H.No.72, Ward No. 02, Jancode No. 217, Birsi,
Raghunath Zibalnath for Rs. Grampanchayat- -Birsi, Tiroda, Gondia, Near
Nanotkar & Smita 1018885/- Hanuman Mandir, 441601 Gondiya Gondiya
Raghunath Nanwatkar Maharashtra India
2 LXBHA00316-170034546 | 16-01-2018 | 26-04-2023 | Plot No -72,Ward No/2,Jancode No/ 217, Mouza
Smita Raghunath for Rs. Birsi,Grampanchayat - Birsi, Th/Tiroda ,Dst/ Gondia
Nanwatkar & Raghunath 881427/- 441911 Gondiya maharashtra india
Zibalnath Nanotkar
3 LXBHA00316-170028417 | 08-02-2018 | 26-04-2023 | All That Piece And Parcel Of Land Situated At
Gopinath Zibalnath for Rs. Property No 73, Ts No 29, Thak No 75, Ward No
Nanwatkar & Yogita 759830/- 2, Mouza Birsi, Tiroda, Gondia  Near Ambedkar
Gopinath Nanwatkar Statue 441911 Gondiya Maharashtra
4 LXNAG00414-150000743 | 17-02-2020 | 25-04-2023 | House No.1187, Ward No-41, Chandrabhaga
Ambika Jangluji Burde & for Rs. Nagar, Mza Hansapuri, Nagpur, Maharashtra -
Arvind Jangluji Burde 967463/- 440009
5 LXCHA00117-180066244 | 22-06-2020 | 27-04-2023 | Property No/ 343, Near Sanskar Public School,
Kishor Daulat Khevale & for Rs. Near Hanuman Temple, Mauza - Manjari,
Mina Kishor Khevale 360332/- Bhadrawati, Chandrapur, Maharashtra - 442508

Sd/-
Authorized Officer
(Motilal Oswal Home Finance Limited)

Place : Maharashtra
Date : 29.04.2023

s

Classes of creditors, if any, under clause (b) | Not Applicable
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

>

.| Names of insolvency professionals identified| Not Applicable
toactas authorised representative of creditors
inaclass (three names for each class)

>

| (a) Relevant forms and (a) Web ink: https://ibbi.gov.infen/home/downloads
Physical Add.: C-60, 3rd Floor, C-Block Community Centre,
(b) Details of authorized representatives | Janak Cinema Complex, Janak Puri, New Delhi-110058.

are available at: (b) NotApplicable

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench (Court-VI) has ordered
the commencement of a corporate insolvency resolution process of the Satnam Global Infraprojects
Limited on 26th April, 2023.
The creditors of Satnam Global Infraprojects Limited are hereby called upon to submit their claims with
proof on or before 10th May 2023 to the interim resolution professional at the address mentioned against
entryNo. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with proof in person, by post or by electronic means.
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class] in Form CA—NotApplicable.
Submi offalse or ling proofs of claim shall attract penalties.
Rajneesh Kumar Aggarwal, Interim Resolution Professional
Registration No. : IBBI/IPA-001/IP-P00886/2017-2018/11483
Address: C-60, 3rd Floor, C-Block Community Centre, Janak Cinema Complex,
Date : 29.04.2023 Janak Puri, New Delhi-110058 Email : ca@arkadvisors.in
Place: New Delhi AFA No.: AA1/11483/02/271123/104928 | Valid Upto: 27-Nov-23

o MANAPPURAM HOME FINANGE LIMITED

#MANAPPURAM FORMERLY MANAPPURAM HOME FINANCE PVT LTD

Manappuram Home Finance Ltd at Unit 301-315, 3rd Floor, A wing, Kanakia Wall Street, Andheri-Kurla Road,
Andheri East, Mumbai — 400093, contact No. 022-68194000/ 022-66211000.Branch: NAGPUR

Sale cum Auction Notice

We are issuing this Sale Notice to the Borrower/s, Co-borrower/s and Guarantor/s mentioned in Sr. No. 1 under the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, advising them to clear
the liability as mentioned below within 30 days from this date failing which the secured property mentioned in below
description will be sold by Public Auction as detailed under the provisions of Section 13(4) of sub rule 6 of Rule 8 of the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002, on the date mentioned
below for recovery of dues. Also giving Auction Notice to the Borrower/s, Co-borrower/s and Guarantor/s mentioned in Sr.
No. 1 underthe said act.

FINANCE LTD.

Sr. Borrower’s, Description of the Date of | Outstanding Reserve Property
No, Co-borrower/s & Immovable Property Possession | Due Amount | Price and Inspection
Guarantor/s Name / in Rs. EMD amount Date
Loan Account Number in Rs. Auction Date
& Time
1 PL90PLLONS00000 Plot No 6 Ward No 21 Layout|24-04-2023 Rs. Rs.11,12,524/-| 04-05-2023
5001657 Bharatwada Kh. No 5/2 P H No 15,84,234/- &
Mr. PRAVIN 17 R.C Pardi Nagpur Shivaji Rs.2,78,131/- | 29-05-2023
MAHADEORAO Nagar Nagpur 440008 till
KACHORE 03:00PM
Mrs. Madhuri Kachore

Place of Auction: Manappuram Home Finance Ltd. Building No. 683, Ward No. 36, Ist Floor, Rice House, Anaj Bajar,
Above Umia Urban Co-Operative Bank, Iltwari, Nagpur Dt., Pin - 440 008
Terms & Conditions: [1] To participate in the Auction, the intending bidders have to deposit earnest money by way of DD
favouring “MANAPPURAM HOME FINANCE LIMITED". [2] The Successful Bidder have to pay 25% of the Bid Amount
immediately on the Sale being decided in his / her favour excluding the earnest money deposited and the balance sale price
is to be remitted within 15 days from the date of communication of sale. [3] If the Successful Bidder defaults in effecting
payments or fails to adhere to the terms of Sale in any manner, the amount already deposited will be forfeited and he / she
shall not have any claim on such forfeited amount. [4] If for any reason, on the day of Public Auction, the reserve price is not
materialized then the Authorized Officer reserves the right to call for tender / private treaty without giving any further notice to
the Borrower/s, Co-borrower/s, Guarantor/s and general public at large, to deal with the property concerned, at a
convenient date thereafter. [5] The Sale will be on “as is where is basis” and “as is what is basis”, persons interested should
make their own independent inquiries as to the title of the property and claims/dues from Govt. / Semi Govt. Department if
any, affecting the property. Any statutory or other dues payable and due on these properties shall have to be borne by the
purchasers/bidders only. All the expenses of whatever nature including stamp duty, registration charges, transfer fee, etc. of
getting property transferred shall be borne by the purchaser only and the Company shall not in any way be liable for the
same. [6] The Authorized Officer reserves the right to accept or reject all or any of the bids or postpone / cancel the auction
without assigning any reason there of including addition or deletion of terms and conditions of this advertisement / sale
without any Notice, at his discretion. [7] The intending bidder on remitting the EMD amount may verify the copies of the
property documents held by the Company during the office hours before the Auction date. [8] Please note that this is not an
Offer to sell the property described above but only an invitation to the public to make an Offer to purchase by participating in
the Auction/bidding.

Sd/-
Date : 29.04.2023 Authorised Officer
Place : Maharashtra

POSSESSION NOTICE

EDELWEISS ASSET RECONSTRUCTION COMPANY LTD.
CIN: U67100MH2007PLC174759
Retail Central & Regd. Office: Edelweiss House, Off CST Road, Kalina, Mumbai 400098
APPENDIX IV [rule-8(1)] POSSESSION NOTICE (for Inmovable property)
Whereas, the Authorized Officer of the EARC under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest [Act], 2002 and
in exercise of powers conferred under Section 13(2) read with [rule 3] of the Security
Interest (Enforcement) Rules, 2002 issued a Demand notice dated 18-Nov-2022 call-
ing upon the borrower M/s Goodwill Enterprises and Guarantors Mr. Giriraj
Kothari, Mr. Mohtashim Ahmed bearing loan account number - 570000008152 &
650014025067 to repay the amount mentioned in the notice being 5,85,05,763.65ps
(Rupees Five Crore Eighty-Five Lakh Five Thousand Seven hundred Sixty-Three
and Sixty-Five Paise only) within 60 days from the date of receipt of the said notice.
That Indusind Bank Limited (hereinafter referred as IBL) has assigned the financial
assets to Edelweiss Asset Reconstruction Company Limited in its capacity as trustee of
EARC TRUST SC- 458 (herein after referred to as “EARC”) vide Assignment Agreement
dated 28-03-2022 under Sec.5 of SARFAESI Act, 2002. EARC has stepped into the
shoes of the IBL and all the rights, title and interests of IBL with respect to the financial
assets along with underlying security interests, guarantees, pledges have vested in
EARC in respect of the financial assistance availed by the Borrower(s) and EARC exer-
cises all its rights as the secured creditor.
The borrower(s) having failed to repay the amount, notice is hereby given to the borrow-
er(s) and the public in general that the undersigned being the Authorised Officer of
Edelweiss Asset Reconstruction Company Limited has taken possession of the
property described herein below in exercise of powers conferred on him under sub-sec-
tion (4) of section 13 of Act read with rule 8 of the Security Interest Enforcement) Rules,
2002 on this the 25th day of April of the year 2023.
The borrower(s) in particular and the public in general is hereby cautioned not to deal
with the property and any dealings with the property will be subject to the charge of the
Edelweiss Asset Reconstruction Company Limited for an amount
5,85,05,763.65ps (Rupees Five Crore Eighty-Five Lakh Five Thousand Seven
Hundred Sixty-Three and Sixty-Five Paise only) and interest thereon.
The borrower(s)'s attention is invited to provisions of sub-section (8) of section 13 of the
Act, in respect of time available, to redeem the secured assets.
DESCRIPTION OF SECURED ASSET
SCHEDULE PROPERTY : Property 1 : House No 637, Circle No. 7/12, Admeasuring
108.20 Sq Mts, Division No. 2, in Mouza Nagpur, Bearing CTS No. 260 Sheet No. 192,
Ward No. 30, Near Buddhukhan Ka Minar, Gandhibagh, Taluka & District- Nagpur.
bounded as under: North: 25 Feet Wide Road, South: House of Kazi A Bari, East:
House of Dattopant Joshi, West: House of Faizul Hafiz Qazi
Property 2 : Work shop No. F-29, Pritam Complex, Ring Road, Tahasil and district
Nagpur, Nagpur Municipal Corporation, ward No. 23, NIT Plot No. 25, in CRS IlI
Scheme, admeasuring 65162 Sq. ft. Khasra no 183, Mouza- Nagpur bearing
Corporation houses Nos 644, 644-A, 644-B & 644-C, City Survey No. 204, Sheet No.
152-153 and bounded as under: North: Workshop No F 30, South: Workshop No F
28, East: Parking Of Flat Owners, West: Road
Property 3 : NIT Plot 10- 11, Lakadganj CRS Section - |, Admeasuring 3500 & 3720 sq
ft, Apartment No 304-D, 3rd floor, Riddhi Apartment, Corporation House No- 928, Ward
no- 2, City survey No- 558, Mouza Nagpur, Tehsil and District — Nagpur.

Place: Nagpur Sd/- Authorized Officer
Date: 25.04.2023 Edelweiss Asset Reconstruction Company Limited

For MANAPPURAM HOME FINANCE LIMITED

(Trustee of EARC TRUST SC - 458)
@ Edelweiss

Asset Reconstruction
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JAIPUR DEVELOPMENT AUTHORITY

Indira Circle, Jawahar Lal Nehru Marg, Jaipur-302004
Dated : 28.04.2023

1=

No : JDA/EE&TA to Dir.Engg -1"2023-24/D-48

NOTICE INVITING BID

NIB No. : EE & TA to Dir.Engy.-1/04/2023-24

Bids are invited for works given below in various zones as per details given :-

S. Cost of

No. Zone UBN No. Work (Lacs) Nature of Work | Last Date
1. | EE-10 | JDA2324WSOBO00079 235,00 REE:‘;' of | 48052023
2. | EE-2A | JDA2324WSOB00083 |  272.71 Re ’é‘;“:ﬂ' oF | 48.05.2023

Details are available at Procurement Portal website www.sppp.rajasthan.gov.in,

www.eproc.rajasthan.gov.in and www.jda.urban.rajasthan.gov.in.
Executive Engineer &

TA to Dir.Engg-l

Raj.5amwad CF/23/1543
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NAME CHANGE

[, PRANJAL TIKHE
S/0 Arunrao Tikhe
R/o Mira Colony,
MNachangaon Road,
PULGAON, Dist. Wardha,
Maharashtra have
CHANGED MY NAME to
ADITYA TIKHE for all
future purposes.

MAGPUR BRANCH, KAMALA BHAVAN, CEMENT RD.,
DHARAMPETH EXT., NAGPUR-440010
Phone Nos: 0712 2534380 Email: NOD7@indianbank.co.in

Raase & Indian Bank
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| NAGPUR MUNICIPAL CORPORATION

(Transport Department)

Mahanagarpalika Nagpur,.Civil Lines, Nagpur —

440 001,

REQUEST FOR PROPOSAL

NAGPUR MUNICIPAL CORPORATOIN (NMC), (herginafter referred to as
'Employer), invites bids for Selection of Consultant for providing
Transaction Advisory Services for the Project of Procurement,
Operation and Maintenance of 250 AC Standard fully Built Pure Electric
Buses along with supply, inslallation and Commissioning of fast
Charging Infrastructure for Nagpur Urban Region Nagpur urban
Region.

01) Bidders are advised to note the eligibility and minimum qualifying
criteria specified inthe RFP Document,

02) Availability of Bid Documents: The interested Bidders may
downlioad the bidding documents from NMC website
www.mahatenders.gov.in from 29/04/2023 to 23/05/2023. It will be the
responsibility of the bidder who is submitting the bid on downloaded
bidding documents to check and see any Addendum/Corrigendum
issued in the regard from the website from time to time and ensure
submission of bid along with all Addendum / Corrigendum. RFP
Docurnent fees shall be of Rs. 5,220/~ (Rupees Five Thousand Two
Hundred Fifty only) including GST to be paid online at the time of
purchase of the tender document form the NMC's website
www.mahatenders.govin

03) Pre-Bid Meeting shall be held on 15/05/2023 at 03.00 PM at NMC
Transport Department.

04) Submission of Bid Documents: the bids documents as per RFP
document shall be submitted online aon the website
www.mahatenders.gov.in The last date of submission of the bid shall be
23/05/2023 upto 5:00 PM

05) Opening of Bids: The Technical bid shall be open on 25/05/2023 at
12:30 PM in the presence of intending bidders. The date of opening of
financial bid shall be communicate in due course of time to technically
qualified bidders

06) EMD: The EMD of Rs. 60,000 /- (Rupees Sixty Thousand only) to be
paid online at the time of submission of Bid

07) The Competent Authority reserves the right to reject any or all the bids
without assigning any reason there of or to accept any bid in the interest
of the Nagpur Municipal Corporation

08)The bidders who are not registered with NMC shall have to get
registered themselves online so as to get temporary registration. E-
Tender will not be accepted unless the bidders/ operators are registered
with NMC.

09)Address for Communication: Office of the Transport Manager,
Transport Department, Magpur Municipal Corporation, Civil Lines,
Nagpur, Maharashtra, Pin Code - 440 001,
email: nmctransport01 @gmail.com

Advt No : 62/PR Dt : 28/04/2023

FROFITEZ

Transport Manager
NMC, Nagpur

IAIPI.II! DEVELOPMENT AUTHORITY

Indira Circle, Jawahar Lal Nehru Marg, Jaipur-302004

No.: JDn"-'l..'E.E.I:PHE'||:I."E|:=23.'D-1M Diate - 27.04.2023

Corrigendum
NIB No. EE (PHE-11)/12/2022-23

For the work of "Up-gradation of existing 30 MLD STP
Gajadharpura from ASP to SBR Technology as per latest NGT
norms including design construction, Supply, Installation, Testing
and Commissioning (Civil, Mechanical, Electrical,
Instrumentation, SCADA & Other necessary works) followed by
10 years O&M under JDA, Jaipur”. NIB was issued vide
No. JDA/EE(PHE-I1)/2023/D-116 dated 31.03.2023 in which the
different key dates are modified asunder :-

: As per As modified
e Eartculars Original NIB further
. duir;?n:if:i;;n , | 08052023 | 15052023
submission of Bid 06:00 PM 06:00 PM

This is for intimation and information to all the perspective

bidders.

Raj.Samwad/C/23/1545 Executive Engineer (PHE-II)
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